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THE VICE-CHAIRMAN (PROF. PJ. KURIEN): The House is adjourned for
lunch to meet at 2 p.m.

The House then adjourned for lunch at one of the clock.

The House re-assembled after lunch at two minutes past two of the clock,
THE VICE-CHAIRMAN (PROF. PJ. KURIEN) in the Chair.

SHRI DEREK O’BRIEN (West Bengal): Sir, I have three observations to make
this afternoon and also take the liberty of offering three constructive suggestions to
the hon. Railway Minister. I would make my three observations first and then my
three suggestions. The first observation is to do with people, the human capital.
There is a very interesting statistics available that for every one lakh population of
India, there are 257 Central Government employees. It is a low number. But there are
257 Central Government employees for every one lakh population of India. Out of
those 257 who work for the Central Government, 144 persons, that is, over 40 per
cent, arc indeed employed by the Indian Railways. This just goes to show how
important the Indian Railways’ human capital is. There are around 1,60,000 vacant
posts, at the moment, and out of these 1,60,000 or 1,70,000 posts, about 60,000 are
safety-related posts in Class III and IV. So, my first observation is, and one has
noticed that in the last one month, that there has been a considerable effort to fill up
those vacant posts not only in safety but in other disciplines as well. That leads to
my second observation. If anyone wishes to conclude that by filling up all those
vacant posts in safety, the safety problem of the Indian Railways will be removed,
or, for that matter, by increasing the passenger fares, all the safety problems will be
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removed, then, that has never happened. But one appreciates the importance that
the Ministry is giving to this very, very key area of safety, and I think, a long-term
solution is what is required. Sir, my third observation is regarding the -Railways
putting the commercial land to use. Now, the figure shows that through PPP, Rs.
1,26,000 crores is expected from revenues and a large sum of Rs. 50,000 crores is
expected from modernizing stations; that is, Rs. 50,000 crores out of Rs. 1,26,000
crores. Here, my fear is that the good intentions of the Railways by using this and
unlocking the assets, I just hope, don’t meet speed-breakers, when other Ministries
slow things down, because then this is going to be a serious dhakka to the revenue
of the Railways. These are my three observations, and now I move on to make three
suggestions, one of which is related to the consumer, the passenger, and the other
is to do with freight. Sir, surprisingly a large number of railway tickets, more than 50
per cent, is booked through the internet. Out of about six lakh Railway reservations,
3,20,000, more than 50 per cent, are actually booked in the morning, especially
between eight and nine. Even passengers are put through a lot of pain and difficulty
because, for the last few years, it has been well nigh impossible, at eight or nine in
the morning, to get on to the IRCTC website. My humble suggestion, Sir, is that it
is not some rocket science; all it would need is some investment in the software. I
would humbly suggest that IRCTC could still be the front end of the operation
because that is the brand which has been running this site, but the back end of the
operation, the Railways themselves, are equipped because they have a specialty,
CRIS, who could actually do this, and if this is being done and upgraded, then,
rather than make six lakh the capacity, I would suggest that the capacity should go
up to ten lakhs, at least one million. So, this problem, lets say by the end of the
vear, should be solved, and passengers, instead of being grouchy in the morning
when they are booking tickets, we would like to see them smiling. My second
suggestion, Sir, is to do with freight. It is a well known fact that Railway freight is
losing a lot of business to road transport and the primary reason for this happening
is that to book, you cannot, for example, book a Railway wagon; you have to book
an entire train. That means the tonnage you have to have is huge. So, there are two
ways of looking at it. One is, of course, the freight rates went up. But the other
creative solution here, one would suggest, is to try and reduce the tonnage booking,
and this can be done. The Railways are already doing a very interesting thing like
roll-on and roll-off policy. I believe there is a pilot project somewhere. A roll-on and
roll-off policy would basically mean drawing up a situation where the truck could
actually be loaded on the wagon, and then, the truck rolls off the wagon. In that
way, instead of the road operators becoming our competitors, they in fact, become
our partners. And the second one is the road railer concept. This is another project
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which could be tried. The road railer concept is where the wagon is actually a
pneumatic tyre as it is a steel wheel. I understand there may be a thought of trying
this and piloting this project. But the basic thing is to compete in freight; the
Railways has to find innovative ways to make that happen. Sir, my last suggestion/
observation is for the Railways; maybe, have a year like they had in April of 2012.
Perhaps, the best way to compare those figures would be to be able to look at the
figures of April 2011. Now, if you look at the April 2011 figures and compare them
with April 2012 figures, here’s how they look: punctuality has increased or, rather,
has improved by ten per cent. Passenger revenue has improved by eight per cent. 1
am talking about month-on-month comparison. Sundry earnings have improved by
13 per cent. Freight has improved by a large 23 per cent, but you have to consider
this because the freight rates were hiked. But, overall, this was happening in an
overall economic situation which is slow because...(Time-bell)... Yes, Sir, I will finish
in the next one minute. There are empty rakes, both open rakes and closed rakes—
which are wagons—which are still open and I think, the Railways need to find
innovative ways to try and get ahead of the economic downturn. Sir, the Speaker
before me, before lunch, just mentioned that Railway persons needed a clear vision.
The vision for the Railways was, in fact, provided in the same way as an ophthalmic
surgeon would provide a good eyesight to us. As you know, if you go to an
ophthalmic surgeon, he will tell you about your vision, “You don’t need spectacles,
because you have a 20:20 vision.” Sir, between May, 2009, when Ms. Mamta
Banerjee was Railway Minister, and May, 2011, half way through that, the Railways
came out with a fascinating and absolutely pointed, strategic, time-bound document
which they called Vision 2020.

Sir, in conclusion, I would urge the hon. Railway Minister to stay focused on
the Vision 2020 document which clearly outlines how this brilliant organisation can
continue and must continue to be the lifeline of our nation. Thank you.
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SHRI T.M. SELVAGANAPATHI (Tamil Nadu): Mr. Vice-Chairman, Sir, I thank
you very much for having given me this opportunity to support the Appropriation
(Railways) No. 3 Bill, 2012. Railways being the largest organisation in the world
having a network of about 64,000 kilometre, is manning nearly 6,000 railway stations,
having nearly 14 lakh employees, which is the highest in the world, plying nearly
19,000 trains and servicing nearly 2 crore passengers every day. Sir, while we
compliment the Ministry for making several efforts to put the Railways on the right
path, there are certain hard realities which we must understand. I, myself and on
behalf of my party and my beloved leader, congratulate the Minister who has taken
over the Railways at an odd hour where the overall balance-sheet in the railway is
on the brink of red. In the last five years, Sir, the difference between the revenue
and expenditure has widened to a dangerous level, almost on the brink of a financial
crunch. Sir, we must understand the reasons from the past experience we have
gathered in the Eleventh Five Year Plan where the target of internal generation of
resources was Rs. 90,000 crore, but the likely achievement had fallen down to a
target of Rs. 66,704 crore, falling short of nearly Rs. 23,296 crores.

Why is this? Even we have set up an ambitious target of 7.35 lakh crore Plan
investment in the Twelfth Plan. Will we be able to achicve it? Sir, the documents we
have clearly reveal that many of the projects which the railway had undertaken in
the Eleventh Plan, the original target of the gauge conversion was 10,000 and was
revised to 6,000 and the achievement was only 5,000. The reasons adduced for such
a shortage and shortfall is the paucity of funds. For doubling of lines, the same
lines, the target was 6,000 and we were able to achieve only 2,873. The recason was
paucity of funds. Even in the production of coaches 22,500 was the target and we
were able to achieve only 17,234. Therefore, the Ministry must understand where we
find the resources from. You cannot just get it from heaven. About the generation of
internal resources, what is the way out, what is the plan that the Ministry has got,
it has not been spelt out. It is the same old document. You have, now, fixed-a target,
but when you come next time, you will, again, say it could not be achieved because
of the paucity of funds. The erstwhile hon. Minister, Mr. Trivedi, had appointed two
committees. One was headed by Dr. Arun, the senior-most eminent scientist. Its
members were people like Dr. Vedachalam and Dr. Srivaloam. I compliment that, for
the first time, a Committee in the Railways was headed by a person from scientific
background. Usually, the committees in the Railways used to be headed by retired
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judges. Retired judges were given berth in such type of committees. I did not find
any valid reason for that, so far. I have gone through the entire record of these
Committees. I find them to be Vedas or a Bible or a Quran of the Railways. Such
extraordinary and important suggestions have been made that if the Ministry follows
them, we will be able to achieve our target in time. It is a hard fact that for the past
fifteen years, there were as many projects as 132. These were started with an
estimate of Rs. 55,000 crores. But these have not yet been completed and the
estimate has gone up to Rs. 1,55,000 crores. From where are we going to meet this
enhancement? You have also, now, rolled back the passenger-fair hike. There is
going to be another shortage of Rs. 7,000 crores. From where would you find money
for investment? These are the things that we say that we would be able to make up
through land utilization and the PPP. What was the reality in 2011-12? The PPP did
not yield even a single pic because of the red tapism in the country. They are not
able to get the projects in time; they are not able to get the funds in time; they are
not able to acquire the land in time. When you compare the road transport and the
air transport, the private participation is to the tune of Rs. 55,000 crores, while the
Railways was not even able to invest Rs. 300 crores. (Time-Bell rings). Therefore,
Sir, the resources have to be improved.

THE VICE-CHAIRMAN (PROF. PJ. KURIEN): Conclude please.

SHRI TM. SELVAGANAPATHI: Sir, these are the realities, which the Ministry
has to understand . (Interruptions)

THE VICE-CHAIRMAN (PROF. PJ. KURIEN): Conclude please.

SHRI TM. SELVAGANAPATHI: The Ministry will have to increase the
operating ratio. Usually, for the receipt of one rupee, your expenditure for salary and
pension is 85 paise. Now, after the rollback, it is going to be 93-94 paise. Where are
you going to meet it?

As far as Tamil Nadu is concerned, ...(Interruptions)

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Come back to Tamil Nadu
immediately, otherwise there is no time.

SHRI TM. SELVAGANAPATHI: The project, which we got, is commissioning
of a bio-diesel plant at Thondiarpet. There is one Rail Wheel Plant. And, there is a
pre-feasibility study for the development of Rayapuram station. Other than this, we
don’t find anything, except those 18 additional services, to be run in Chennai Metro
arca. We are contributing very much. The passenger revenue and the freight
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revenue in the Southern Railway is far higher than any other Railway Zone in this
country. But see the type of treatment that is being meted out to us. Three years
back, hon. Mamataji, who is a dynamic leader, had announced that a second coach
factory will be set up at Perambur. But the proposal is still in cold-storage. Even land
has not been acquired. Like this, I can enumerate hundreds of projects, where a
blind eye has been turned. Former Railway Minister, Trivediji, had called a meeting
of the Members of Parliament, belonging to Tamil Nadu. We were thankful to him.
(Time-Bell rings) Therewasa serious discussion. Members of Parliament had made
certain demands. (Time-Bell rings) Sir, please .give me two minutes more.

THE VICE-CHAIRMAN (PROF. PJ. KURIEN): Please conclude.

SHRI T.M. SELVAGANAPATHI: Sir, this is one aspect to which I would like
to draw the attention of the hon. Minister. I hope that hon. Mamataji would give a
thought to the second coach factory which was announced by the hon. Minister,
and see to it that it is implemented.

Sir, the other important issue is about procurement. Sir, we procure, but you
do not utilise it. What are the important issues that cropped up during our meeting
with the IGF General Manager in the last month, Sir? We find that nearly Rs. 50
crores worth of material is lying idle. If I am to enumerate, Sir, the Head stock is
worth Rs. 2 crores, partition frames is worth Rs. 3 crores, Transformers and L&T
ADOR-Rs. 5 crores, SS Wire of .8 mm coil, which is rotting, which is corroding, Air
Spring worth Rs. 3 crores, LS sheet worth Rs. 3 crores, Stainless steel body pillar
worth Rs. 2 crores, and EMU CP Pin worth about Rs. 1 crore are all lying idle. Why
do they procure? It is, basically, to benefit certain vested interests of the
contractors.. (Time Bell rings).

THE VICE-CHAIRMAN (PROF. PJ. KURIEN): Please conclude.

SHRI TM. SELVAGANAPATHI: Sir, this has been pointed out by some of the
unions in the IGF, Chennai.

THE VICE-CHAIRMAN (PROF. PJ. KURIEN): Please conclude.

SHRI TM. SELVAGANAPATHI: They have been targeted. Some of them have
been outcasted. A resolution was passed by the Officers’ Associations just to bring
out this fact and they demanded a judicial inquiry into these things. Even the
Accounts Department had, categorically, asked for an explanation, which went to the
burial and was given a ceremonial death. When it is pointed out to the officers, they
are targeting the workers, they are mutilating the union’s activity there and many of
them have been suspended.
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THE VICE-CHAIRMAN (PROF. PJ. KURIEN): Now, please conclude.

SHRI T.M. SELVAGANAPATHI: Sir, it is very unfortunate that a worker by
the name ‘Sreedhar’, who was a Staff Counsel, was unceremoniusly shifted out of
his post. He had to go to the court and obtain an order. The second order was
obtained. It was not honoured even after the MPs repeatedly demanding the GM
there or the Head of the Institution to reinstate them. So, this is the attitude. Just
because these issues were raised by some of the Members, workers are targetted
there. This is the reality, Sir.

THE VICE-CHAIRMAN (PROF. PJ. KURIEN): Please conclude.

SHRI TM. SELVAGANAPATHI: Sir, my last point is how the Railways have
been indifferent to hon. Members of Parliament. My hon. esteemed colleague, Shri
Tiruchi Siva, who is the Leader of DMK in this House, has pointed out certain
important problems that exist in Southern Railway. He writes a letter to the GM, he
gets a reply after three months stating that nothing happened. Wherecas a Member
of Parliament, who is authorised by the Parliament to travel in First AC was denied
a coupe and a pet animal, a dog was allowed ..(Interruption)..

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You can write rest of the points
to the hon. Minister.

SHRI T.M. SELVAGANAPATHI: A casual reply is given; this is the attitude.
In two years and three years, the Head of the Southern Zonal Region have not
dared to call the Members of Parliament to interact and find out what they want for
the Constituency, ...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Okay please.

SHRI TM. SELVAGANAPATHI: ...what best could be done. This is the
indifferent attitude. Sir. (Time-bell rings)

THE VICE-CHAIRMAN (PROF. PJ. KURIEN): Please conclude. You have
taken extra six minutes.

SHRI T.M. SELVAGANAPATHI: 1 have pointed out the concrete malady.
Material worth Rs. 50 crores is lying idle. That was done in order to benefit the
contractors.

THE VICE-CHAIRMAN (PROF. PJ. KURIEN): Okay; now take your seat.
(Time-bell rings)

SHRI T.M. SELVAGANAPATHI: I urge the hon. Minister to appoint a
Committee, to see to it that guilty are punished. The people who have got vested
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interest join as a Junior Engineer and go up to Chief Enginecer. For 30, 40 years, they
are sitting in one chair. This is the vested interest they have. All these things have
to be looked into. Sir, you have been kind enough to give me this opportunity.
Thank you.

DR. JANARDHAN WAGHMARE (Maharashtra): Sir, as you know Railways
are lifelines of India. They are as important as the veins and arteries in human body.
They have played a vital role in linking one part of the country with the other. They
have contributed their mite to national integration, national development and socio-
cultural unity of India.

Sir, Railways promote business and trade. They have contributed to industrial
growth and development of India. The railway was, indeed, a driving force behind
the Industrial Revolution.

Sir, Indian Railways carry two-and-a-half crore passengers every day across
the country, from one place to another. This is a gigantic task indeed. They
transport goods too. The Railway sector is so important that we have a separate and
parallel annual Railway Budget.

Sir, there is a growing demand for new railway lines from different States of
India. There are agitations also. There should be a proper planning for the growth of
railway lines. Why shouldn’t we have a Railway Planning and Development
Corporation (RPDC) for this purpose? We should have certain parameters. Arbitrary
and off-hand approach to development will not be very useful.

The growth of Railways should be inclusive which requires, needless to say,
prioritization and proper planning. Backward and remote areas in the country should
be given utmost priority for constructing new railway lines. This should be the
guiding principle.

Unigauze should be the policy of railways. Conversion of small and narrow
gauze railway lines into broad gauze is very essential. This will connect all parts of
the country with each other This is, of course, a long term goal. Railway
connectivity is as vital and important as any other connectivity in our economy.

Sir, I would like to give following suggestions. These are the challenges and
problems before the Railway Ministry:

1. Completion of railway projects approved and undertaken by the Railway
Department.

2. New railway lines to be undertaken in different parts of the country,
especially in the North-Eastern States and backward areas like
Telangana, Vidarbha, Marathwada, Bundelkhand etc.



312 Government [RAJYA SABHA] Bills

[Dr. Janardhan Waghmare]

3. Planning and time-frame for conversion of narrow/small gauze into broad

gauze.
4. Recruitment policy to be adapted in the Railway Services.
5. Doubling of certain railway lines.

6. Protection of railway property/land from encroachments—an enormous
encroachment is going on.

7. Safety measures to avoid accidents.
8. Moderization of Indian Railways.
9. Construction of overbridges or flyovers on crossings.

10. Generation of revenue, essential for further development and growth of
railway lines—this is the anxiety of the whole country.

Sir, you know that these are the challenging tasks before the Railway
Ministry. Our railway network is gigantic indeed. It needs to be expanded across the
country.

Railways play a very important role in defence also. China has constructed
railway lines along the Indo-China border. India should not lag behind in this
respect. I draw the attention of hon’ble Railway Minister and the hon’ble Defence
Minister to this crucial need.

Sir, since I come from Maharashtra, I draw the kind attention of the hon’ble
Railway Minister to the pending Railway projects in Maharashtra, especially the
Ahmednagar-Beed-Parli (Vaijanath) Railway line which is lingering since 1995. It has
made very little progress so far. Its speed is far less than the speed of a slow-going

passenger train.

Sir, this Ahmednagar-Beed-Parti (Vaijanath) Railway line goes mainly through
Marathwada, which is a very backward region in Maharashtra. A railway is
supposed to be an engine of development. The railway engine not only drives a
railway train, but it also drives the economy of the country. I request the hon.
Railway Minister to pay special attention to backward regions in the country. The
Railway Minister should adopt the philosophy of inclusion. The growth of Railways
should be based on the principle of equity.

Sir, the Ahmednagar Beed-Parli (Vaijanath) Railway Project was undertaken in
1995-96. Its length is only 261 kilometres. It could not make much progress even
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after sixteen years due to the paucity of funds. The State Government of
Maharashtra had declared that they would share 50 per cent of the expenditure. Any

delay would cause an enormous increase in the costs.

The proposed Nanded-Latur Road railway line in Maharashtra was given the
‘green signal’ in the Railway Budget of this year. It is a new line of just a 100
kilometres. Survey of this line should be undertaken immediately and it should be
completed within a short span of time.

Sir, I would request you, earnestly, to make a substantial Budget allocation
for these two projects, which would prove to be lifelines for the backward region of
Marathwada.

Sir, 1 support the Appropriation Bill relating to Demands-for-Grants for the
Railways, and I conclude. Thank you very much.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Thank you very much, Dr.
Waghmare, for sticking to the time. Other Members should emulate your example
and make their points brief and concise, and stick to the time. Now, Shri Rabinarayan
Mohapatra. Since it is your maiden speech, you may take 15 minutes.

SHRI RABINARAYAN MOHAPATRA (Odisha): * Chairman Sir, I am grateful
to you for giving me this opportunity to make my maiden speech in Rajya Sabha,
the sacred temple of democracy.

I started my political career as a Sarpanch in 1984 and as a Vice President of
Nayagarh Zilla Parishad in 2002. T convey my heartfelt gratitude to the Chief
Minister of Odisha Shri Navin Patnaik for sending me as a Member of Rajya Sabha
from Biju Janata Dal, the party which has been named after late Shri Biju Patnaik. 1
also thank the leader of Biju Janata Dal in Rajya Sabha Shri PM. Mahapatra for
giving me the opportunity.

Sir, I would like to express the patriotism and love for the motherland of the
people of my locality. I express tribute to martyrs like Raghu Mohanty, Divakar
Parida and Arjun Raut of my native place who have sacrificed their life during the
freedom struggle. Out of tremendous anger towards the oppressive British ruler and
their political agent Major Bezzelgat the people of my area punished him with lathi
who was responsible for killing of martyr Arjun Rout. British Parliament was shocked
at this news. Reacting to this event the Leader of Opposition in the British
Parliament said “the suppressed feeling of an oppressed nation” found expression in

[Shri Rabinarayan Mohapatra]

* English translation of the origianl speech delivered in Odia.
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the murder of Major Bezzelgat. That was the time when the people of Ranpur were
overwhelmed by the feeling of the nationalism. Unfortunately on April 4th, 1941 the
pride of Ranpur Raghu Mohanty and Divakar Parida were hanged in the prison of
Bhagalpur in Bihar. They deserve our respect for their supreme sacrifice for the
country.

I, on behalf of the people of Ranpur promise that I will always keep in my
mind the interest of the country and the dignity of my birth place while discharging
my duty as a Member of Rajya Sabha.

Sir, the Hon’ble Minister of Railways has brought the Appropriation
(Railways) No. 3 Bill asking for a payment of Rs. 242076,12,86,000 crore out of the
Consolidated Fund of India for the year 2012-13 as per the provisions under Article
114 of Indian Constitution. Indian Railways is the 3rd largest PSD. Everyday 17,000
trains run in the country. About 2 crore Indian use the Railway on daily basis.
Compared to this fact the Railway Budget presented by the Hon’ble Minister is just
like a drop in the ocean. Representation has been made by AIRF to the Prime
Minister of India for increasing the amount by 15,000 crores more. I support the
slogan “save Railway save country” given by General Secretary of AIRF Shiv Gopal
Mishra.

Sir, I make my maiden speech with lot of sorrow in my heart in this august
House. This is not a personal sorrow, it is the sorrow of the four crore people of
Odisha. Sir, you know that inspite of the rich forest resources, mineral resources,
water resources the overall development of Odisha is adversely affected due to the
step motherly attitude of the Central Government. The late Shri Biju Patnaik said that
it is a sick mind to say that Odisha is poor in the midst of the plenty. He demanded
financial independence for Odisha. My Chief Minister Shri Navin Patnaik has been
making alround effort for the financial development for the State. Efforts has been
made to develop infrastructure for Steel, Aluminium and Petro Chemical Industry. But
unfortunately, the Railway Budget has let down the people of Odisha badly.
Compare to 1300 crores allocation in the last Railway Budget this year, the allocation
has been reduced to 765 crore. This is a mockery towards the people of Odisha. 1
can not understand the meanness showed by the Central Government towards the
four crore people of Odisha. I know the Central Government is responsible for
promoting regional discrimination. I feel sad to say that political consideration has
been given importance instead of economic reasons while preparing the Railway
Budget. This is a danger for Indian democracy.

Sir, you know the East Coast Railway has generated a revenue of 8,000 crores
for railway. The Planning Commission has also expressed the regret about the
absence of the matching allocation, keeping in view of the revenue, East Coast
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Railway contributes to the Indian Railways. Odisha is deprieved of her rightful dues.
This is danger for our democracy. Article 1 of the Indian Constitution says India that
is a Bharat, shall be a union of States. One of the cardinal principles of our
Constitution is unity in diversity. The one of the most important aspects of Indian
Constitution, which is unitary in sprit and federal in nature, is in danger today. Due
to discrimination, differential growth is creating in-equality in the union of States.
Law should be made accordingly to obstruct such discrimination.

Sir, Puri enjoys special place in the world tourism map due to the blessing of
Lord Jagarnath. The tourists are always attracted by the beaches of Puri. Every year
lakhs of people visit Puri during Car festival. 20 lakh people congregate at Puri. It
has been declared that Nabakalebar of Lord Jagarnath will take place in the year
2015. T demand that the Railway stations at Puri, Bhubaneswar and Cuttack should
be upgraded to international standards. The doubling of the Railway track from
Khurda road to Puri is incomplete. About 25 acres of Railway land are lying
unutilized in Puri. Due to inadequate number of platforms many trains halt at
Malatipatpur station. I demand that new platforms should be constructed and
completed by 2013-14.

Sir, you will be surprised to know that the foundation stone of Khurda-
Bolangir line has been laid 14 times since 1945 under Bengal-Nagpur Railways. It is
unfortunate that the Central Government is making false promise to the people of
Odisha. Only 16 KM. of Railway has been constructed in the last 17 years of this
Railways line. Central Government should be ashamed of this when Odisha is
contributing 8,000 crores of revenue. I feel sad to mention that I belong to a place
where people have to travel 65 km. on road to see a train at Bhubaneswar. The
Khurda-Bolangir railway line will provide a life-line for the people of my district.
Social, economic and commercial lifeline like Khurda-Bolangir Railway is being
neglected for the last 65 years. This line shall provide link between western and
coastal districts of Odisha. This will also reduce the distance between Bhubaneswar
and Mumbai by 144 KM. Central Tribal Commission has written letter to the Railway
Ministry for completing this project by terming it as the life-line of the tribals. The
estimate of this project has risen form 300 crores to 1100 crores over the years.
When 120 crores was allocated last year. This amount has been reduced to 40 crores
this year. Is it true that funds have been shifted from one project to the another
without the approval of the Parliament and against the provision of the Constitution.
I want to know from the Hon’ble Minister whether this is not a wilful violation of

3.00 p.v.
[Shri Rabinarayan Mohapatra]
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the provision of the Constitution. I would like to know form the Hon’ble Minister as
to when Khurda-Bolangir Railway line shall be completed. The port link project like
Haridaspur-Paradip and Dhamara-Paradip are very important form economic point of
view. I also demand for the completion and implementation of the following Railway
Projects like Lanjigarh Road-Junagarh, B.G Rail link Project, Jharsuguda-Allahabad,
Jajpur-Keonjhar Raod, Puri-Rameswar, Vishakapatnam Rourkela, Puri-Rourkela, Puri-

Ujjain. The people of Odisha want to know by what time the electrification of the
following projects like Vijiana Gram Raigarha, Damanjodi-Raigarha-Titlagarh-
Sambalpur B.G Rail Link will be completed. I also want to know from the Railway
Minister about the progress of setting of a Medical College at Mancheswar. 1
demand Duronto Express trains between Puri Mumbai, Puri-Jaipur, Bhubaneswar—
Pune, Bhubaneswar-Bangalore, Bhubaneswar-Surat.

Rourkela is an industrial city in Odisha. Railways get a revenue of 700 crores
from Rourkela, Sundargarh and Keconjhar. People are demanding for opening a
Railway Division in Rourkela. I demand the setting up of Railway station at
Rajsunakhala and naming it after martyr Divakar Parida, Raghu Mohanty who are the
prides of Ranpur. This will inspire the future generation of the locality. Rajdhani
Express halts for 22 minutes at Bhadrak Railway Station. The passenger will be
highly benefitted if Rajdhani Express halts at Jaipur Road for 5 minutes. Hirakund
Express runs, between Amritsar-Vishakapatnam for 3 days in a week. I request to the
Minister to make it a daily train, keeping in view of the interest of the passenger. 1
also demand the construction of a overbridge on the northern side of Bairi Railway
Station of Khurda Division under East Coast Railway. This will benefit the people of
the district of Dhenkanal, Cuttack and Jajpur. I also demand for construction of more
staff quarters for the railway employees.

Sir, T would like to take this opportunity to thank the President of India, Prime
Minister, Vice-President, Speaker Lok Sabha and all Members of Rajya Sabha and
Lok Sabha on behalf of 4 crores people of Odisha for facilitating the change of the
name of my State from Orissa to Odisha and change of the name of my language
from Oriya to Odia by an act of Parliament. This was a long-standing demand of the
people of Odisha.

I thank you for giving me the opportunity to speak on the Appropriation
(Railways) No. 3 Bill. T request you to exercise your right under Article 114 Section
(2) of the Indian Constitution while discharging your duty as the Presiding Officer of
Rajya Sabha, as accordingly I conclude.
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“Glory be to Mother Odisha

Thanking you.

THE VICE-CHAIRMAN (PROF. PJ. KURIEN): Thank you, Mr. Mohapatra. It
was your maiden speech and you spoke well. Now, Mr. Bernard, actually, Mr. Parmar
has to catch a train. So, with your permission, I want to call him.
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THE VICE-CHAIRMAN (PROF. PJ. KURIEN): Please conclude.
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SHRI A W. RABI BERNARD (Tamil Nadu): Sir, I rise to register my views on
The Appropriation (Railways) No. 3 Bill, 2012.

First of all, T urge the hon. Railway Minister to take note of the following

issues concerning Tamil Nadu.

One, when metre gauge was in existence, railway sidings were made available
to us in important railway stations in the Cauvery delta region, which is the granary
of Tamil Nadu. These important stations are: Sirkazhi, Tiruvarur, Kumbakonam,
Peravurani, Salem and Coimbatore. After metre gauge was converted into broad
gauge, no provision was made for sidings. It becomes difficult to unload and
transport goods, particularly paddy. So, the Government of Tamil Nadu is forced to
transport paddy through lorries. I request the Railways to make necessary
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arrangements for railway sidings for movement of goods, and the Railways’ land
may also be allocated for construction of godowns. Large tracts of railway land are
kept unused. Maintaining them safe and clean also becomes a problem. Please
consider giving them on lease to the State Government for constructing storage
facilities.

Two, Tamil Nadu is not given enough railway rakes. As a result movement of
food articles, LPG cylinders, etc., become very difficult. Railway officials are
demanding payment of freight charges under ‘wagon load” classification. This would
mean an exorbitant expenditure additionally. I, once again, request the Railway
Minister to provide sufficient wagons to the Tamil Nadu Civil Supplies Corporation
under the two-point combination for movement of Central Pool Allocations. We all
know that transportation facilitics have a catalytic and pump-priming impact on
growth and development. New lines open up new areas. Other projects like gauge
conversion, doubling and change of traction increase capacity and give further fillip
to development. Hence, new railway projects, which are being announced year after
year in the Railway Budget, should be implemented speedily.

Going through the various financial and operational details of the Railway
Ministry, I have a general observation. There is no point in paper sanctions. They
must be followed by tangible actions. Otherwise, capital cost and interest during
construction will increase. Benefits and increased line capacity get postponed. I
would like to refer to two or three major projects in Tamil Nadu which have made
hardly any progress since their sanction. For example, electrification of Madurar-
Thoothukudi-Nagercoil, new lines connecting Chennai-Cuddalore via
Mahabalipuram, new line between Erode and Palani, and material modification of
gauge conversion on Vellore-Villupuram line. These are just a few examples of highly
delayed, long back announced, projects for Tamil Nadu. The Sam Pitroda report and
the Anil Kakodkar Committee suggested almost Rs. 10 lakh crore for the next five
years to modernise and bring safety measures to the Indian Railways. What is your
action plan to get this amount of Rs. 10 lakh crore? Where are you going to get it
from?

Strategic thinking, visionary planning and spending on technological
upgradation are the most urgent requirements of the Railways. I am afraid that
unless these steps are taken, the Indian Railways may go the Indian Airlines or Air
India way.

The Indian Railways is a great institution. It is the pride of the nation. Unless
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constant efforts are made, it may become unusable and a big liability. So, come up
with bold initiatives, time-bound action plans, think nationally and not with regional
or home-State attitude.

The Railways have large resources like prime real estate which can be used to
raise huge funds, like Rs. 10 lakh crore which I mentioned earlier, without which we
cannot modernise the system. Thank you, Sir.

SHRI BIRENDRA PRASAD BAISHYA (Assam): Mr. Vice-Chairman, Sir, I thank
you very much for giving me this opportunity to spcak on the Railways
Appropriation Bill. T stand here to support the Bill with certain observations.

Sir, before starting my speech, I would like to congratulate the new Minister
who assumed charge only a few days back and after assuming charge, on the very
first day, in his speech, he has withdrawn the hike in tariff in the passenger trains
excluding First AC and AC II Tier.

[THE VICE-CHAIRMAN (DR. EM. SUDARSANA NATCHIAPPAN)
in the Chair]

Sir, the Indian Railways is the lifeline of India but, the role of the Indian
Railways towards the North-Eastern Region is nothing but the story of negligence,
nothing but the story of ignorance and nothing but the story of discrimination.

Sir, 95 per cent of the railway lines belonging to Assam were constructed by
the British Kingdom. When India was ruled by the British Kingdom, when India was
under the British rule, they constructed 95 per cent of the railway lines in Assam.
But, in independent India, the Railway Ministry neglected my region, my State, very
badly.

Sir, I am very sure if the new Railway Minister, who assumed charge only a
few days back, widely travels the North-Eastern Region and Assam, definitely, he
will give consideration to the development of Railways in Assam and the North-
Eastern Region.

Sir, my country is enjoying 64 years of Independence. Sir, can you imagine
that in the last 64 years, there is not a single electric railway line in Assam? The
Members can imagine that in the last 64 years, most part of Assam’s railway network
is not covered by broad gauge railway lines. The Members can imagine that most of
the capital cities in the North-Eastern States are not connected by the Railways.
This is the scenario of Railways in the North-Eastern Region and Assam. Sir, 14
years ago, construction of a railway bridge was started over the river Brahmaputra,



322 Government [RAJYA SABHA] Bills
[Shri Birendra Prasad Baishya]

namely the Bogibeel bridge. But in the last 14 years, not even one-fourths part of
this bridge has not been completed. It has already taken 14 years. How many more
years it will take is known only to God and the Railway Ministry. In his Railway
Budget Speech, the then Railway Minister very proudly announced that the railway
tunnel in Jammu and Kashmir has been constructed in three years. Yes, Sir, this is a
very welcome move, very good move. But, Sir, just imagine that for construction of
a railway tunnel in-between Lumding and Badarpur, it has already taken 13 years. It
has already taken 13 years to complete the Lumding-Badarpur railway tunnel. Sir,
Assam is known for natural beauty and natural resources. Assam tea is popular in
every part of the world. Assam is famous for producing oil, similarly vast forest
reserve and water resources. Assam is contributing maximum number of foreign
exchange. India is getting maximum number of foreign exchange from Assam. But in
return, Assam is not getting anything from the Railway Ministry. In the last Railway
Budget, the then Railway Minister had announced two new super speciality
hospitals; one at Guwahati and another one at Rangapara. But what is the fate of
these hospitals is not known to us because nothing has been done, though it was
announced in the Railway Budget Speech. As everybody is saying, the Railways is
not only the lifeline of our country; it is integrating our country. Sir, there is a
railway line, but there is no railway service in the northern part of Brahmaputra in
our State. From Rangapara to Murkongseleck, in the last several months, no train is
not running. The railway authorities have told us that gauge conversion was going
on there. But the gauge conversion work between Rangapara and Murkongseleck
has now stopped and no work is going on for the last several months. Kindly look
into the matter. You know the pathetic condition of my State, Sir.

THE VICE CHAIRMAN (DR. EM. SUDARSANA NATCHIAPPAN): There are
five more speakers. Please conclude.

SHRI BIRENDRA PRASAD BAISHYA: Please give me some more time
because I am reflecting the problems of the entire North Eastern Region . The people
of this country must know what the people of the North Eastern Region are getting
from the Railway Ministry. I have full faith in Shri Mukul Roy. He has widely visited
our region. I hope during his time, we will get justice. We are fighting for justice, we
are crying for justice. In the last Railway Budget Speech, the then Railway Minister
announced that there will be an intercity train between Tezpur and Guwahati
including one passenger train in between Rangia to Tezpur. It was a welcome move.
But, Sir, this train service is not running in this region due to gauge conversion

work. He had announced an intercity train from Tezpur to Guwahati. But the railway
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track at this moment is not yet completed in this region. Kindly complete this track
immediately. Assam has been divided into two Valleys, the Brahmaputra Valley and
the Barrak Valley. The road connectivity in the Barrak valley is very difficult. This
road is going up to Mizoram. Constitution and Gauge conversion between Lumding
and Badarpur is going on for the last 14 years, but nothing has happened there due
to large scale corruption and large scale irregularities. I demand of the hon. Minster,
who is very dynamic, young and honest, to look into this issue and fix the
responsibility on those officers because of whom this work has not completed in the
last several years. Sir, another thing is that around 10,000 Grade ‘C’ and Grade ‘D’
posts are vacant in the North East Frontier Railways. You know that Assam is an
insurgency-prone area and unemployment is a big problem in our Region. I would
like to request the Minister, through you, Sir, to kindly fill up these posts which
have been lying vacant in the North East Frontier Railways for years together. Filling
up these posts will remove unemployment problem to some extent, and this will send
a good signal to people of the North-Eastern Region. This will bring about peace
and development in the Region.

Sir, I can proudly say that the World’s Women Boxing Champion is from the
North-Eastern Region. 1 can also proudly say that four or five players of the North-
Eastern Region are going to participate in the 2012 London Olympics to be held
now. They had already qualified. But there is a lack of sports facility in our Region.
I would like the Railway Minister to look into this problem. Then, Sir, the
Government has announced several Sports Academies in many parts of the country.
The Railway Ministry should come forward and establish a Sports Academy in our
Region, for the development of sports there. Sir, Assam is the heart of the North-
Eastern Region. It consists of cight States. I would request the hon. Minister to
establish a Railway Zone in the North-Eastern Region, with Guwahati as its
headquarter. This will, definitely, be helpful for the development of this Region. Here,
I would request the Minister to kindly convene a meeting in Guwahati, in his
presence, with the public representatives, Members of Parliament of the North-
Eastern Region, along with the officers of the North East Frontier Railway. Only then
can you realize the ground situation because the officials of the North East Frontier
Railway are not giving you the proper picture. They have not given you the proper
picture. If you sit with them, discuss with them, then, you can realize the situation
as to why they took nearly 14 years to construct a bridge over the River
Brahmaputra, why they took 14 years to construct a railway canal in between
Lumding and Badarpur?

THE VICE-CHAIRMAN (DR. EM. SUDARSANA NATCHIAPPAN): Please

conclude.
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SHRI BIRENDRA PRASAD BAISHYA: Sir, when will the people of Assam get
justice? When will we get electric railway lines? When will we get broad gauge
lines? When will we get double track railway lines? The question is, when, when,
when? Already, sixty-five years have passed after our independence. For the
independence of our country, our people also sacrificed their lives equally. But, even
after 65 years, we are not getting the double track railway line. Sir, we are also very
good Indians. We, the people of the North-Eastern Region, are also true Indians.
When Sachin Tendulkar hit his 100th century, we, like crores of other people,
cheered him up. When Sachin got out, like crores of Indians, we also felt bad that
he got out. This is our sentiment. We are very good citizens. But please try to
understand our sentiments, try to understand our problem. Sir, Guwahati is a long
way from Delhi. The distance is more than 2,000 kms. Mumbai is more than 2,500
kms. from the North-Eastern Region. And, Sir, according to the Report of the World
Health Organisation—this is not my report, Sir—maximum number of cancer patients of
the world is coming from the North-Eastern Region.

THE VICE-CHAIRMAN (DR. EM. SUDARSANA NATCHIAPPAN): Thank

you very much. Your time is over.

SHRI BIRENDRA PRASAD BAISHYA: Daily, hundreds of cancer patients are
travelling from Guwahati to Mumbai and from Guwahati to Vellore for treatment. Sir,
on humanitarian grounds, on medical grounds, in the interest of those cancer
patients, can the hon. Railway Minister announce a Superfast Train, a Duronto
Train, via Calcutta, from Guwahati to Mumbai, from Guwahati to Chennai for cancer
patients. I hope the Railway Minister will come forward to help us.

SHRI P. KANNAN (Puduchery): Hon. Vice-Chairman, Sir, I am going to take
much of the time in the Railway Budget as I have been watching many people
express their valuable opinions and suggestions. Of course, Indian Railways, as my
colleague just now said, is the pride of India. The vastness in Railway lines is
unparalleled to any other country or it is one of the biggest Railways in the world.
But the state of Railways has to be changed; there is no second opinion about it.
But, this Railway Budget is one of the best Budgets ever passed in the Parliament.
That is what my personal understanding is. It is one of the best Railways Budgets.
If it is implemented in letter and spirit, that would change the face of Railways of our
country and it will give a lot of facilities to our Indian people. We must have more
funds for that. I kindly request hon. Railway Minister to mobilise funds to improve
Railways. Without funds we cannot do anything. We cannot build castles in the air
in an imaginary world. In reality, we need money, we need funds, and we need all
sorts of things, for which I kindly request the Minister to make arrangements for
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mobilising more sources, in whatever way he can do. The ways and means I don’t
want to suggest. The Minister is an experienced gentleman and he is under the
dynamic leadership of Madam Mamta Banerjee, the hon. Chief Minister of West
Bengal; so he can do this. Coming to my own State, one of my colleagues spoke
just now. I appreciate his sentiments. We are always saying ‘my State’, ‘his State’,
‘this gentleman’s State’, ‘that gentleman’s State’. We are dividing ourselves into
pieces, into fragments. That is not good. But having said so, our system is like that,
our condition is like that, today’s, political scenario is like that. It is unfortunate. If
we change the old system, old set-up, then we need not go for division or
fragmentation. So, with all excuses, | am coming to my State, a small Union Territory.
I cannot call it a State; it is a UT. Mr. Vice chairman, Sir, you must be knowing,
Puduchery, the erstwhile Pondicherry, now is officially named ‘Puduchery’. It does
not have a direct Railway link to Chennai. Now, how are we going to Chennai? We
go to Villupuram. Villupuram is this way, Chennai is that way. We go to Villupurum;
we catch some train and go to Chennai; It takes 52 hours or 6 hours; whereas, by
bus, we reach Chennai in 22 hours. How will you expect that people use train to go
to Chennai? Sir, Chennai is everything for us. It is the nearest big city or
metropolitan or whatever it is. We have to go to Chennai. What I am requesting the
hon. Minister is, if something could be done in this regard, there will be more traffic
and railways can also earn more revenue. You can get crores of rupees from this
small line.

Sir, I would like to bring, through you, to the kind notice of the hon. Minister
that Puduchery has never got a single new railway project since Independence. That
is a very sad story. Not even a single project we got. Project means, a new railway
line, not extension or anything. We have not got a new railway line linking to
Chennai; not exactly up to Chennai. If you give linkage from Puduchery to
Tindivanam-Tindivanam is 40 kms. away—it will not only facilitate the pecople of
Puduchery alone but it will also help the entire South-Arcot and the people from
other extreme southern region can also use it. So, I request the hon. Railway
Minister, at least this time, a new railway project, linking to Tindivanam, may be
taken up. You may have to construct some bridges, some land is also needs to be
acquired for this purpose. But, if you give only one project this time, which we have
not got since Independence, we would be grateful. Just now, an hon. friend from
Assam said that ours—Puduchery—being the headquarter, there is no direct
connection to Chennai. People are facing difficulties, Sir. Sir, if you take me as an
example, not as a representative of the people, if I want to come to Delhi...

THE VICE-CHAIRMAN (DR. EM. SUDARSANA NATCHIAPPAN): Sir, please
conclude. There are four more speakers from your party.
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SHRI P. KANNAN: ...I have to go to Chennai. Without going to Chennai, 1
cannot come to Delhi. So, every time I hire a car and go to Chennai. I assure you, if
there is a rail link between Puduchery and Chennai via Tindivanam, I will never go
by car. This is unsafe. The road travel is very unsafe. So many accidents are taking
place due to non-availability of linkage, in the East coast road, you might be
knowing, how many accidents are taking place everyday. It is called as “death road’
or ‘roads of death’. Many articles have appeared in the print and there is coverage
about this in the clectronic media also. So, we can avoid accidents. Of course,
railways is no exemption. Of course, very rarely, accidents also take place in
railways. So, I request the hon. Minister to consider my humble plea, request and do
the needful. Thank you.
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SHRI K.N. BALAGOPAL (Kerala): Thank you, Mr. Vice-Chairman, Sir. The
Railways are the pride of the country. As everybody has said, it has 65,000 kms. of
track and the fourth largest in the world. It started from the British period. The
issues that are faced by the Railways and the passengers are many. At this time, 1
think, we cannot go into all the details. However, I would like to say that the Budget
shows that we need more money to be invested into capital expenditure, for repairs,
maintenance and safety of the Railways. Unfortunately, the Railway Minister and all
the concerned authorities are saying that the Railways are facing very serious
financial crunch. But, two-three years back, it was not the picture. Earlier, our former
Railway Minister, Shri Lalu Prasad Yadavji, was invited by IIMs to deliver lectures
considering his experience of making Rs. 10,000 or Rs. 20,000 crores cash surplus or,
if I may say so, profit. The IIM students and teachers were eager to hear from him.

And, for the last two years, the Railway authorities are saying that they are
facing a cash crunch. Sir, whatever the reason is, Railway is a resourceful arca. And,
if we manage it in a proper way, it can advance; otherwise, it will be like our Indian
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Airlines, Air India and Civil Aviation sector, which has been abandoned like a
skeleton, whose flush and blood is culled out by the interested parties. Sir, Railway
is going to face a very serious threat of privatisation. Private sector is not there in
railway operations, but if it is abandoned like this, then, it will affect the
development of our whole country. So, what I am suggesting is, if some financial
crunch is there, then, it should be tackled. Sir, every year, the Railway is giving a
dividend to the Government. This year also, it is giving a dividend of about
Rs. 10,000 crores. The Government is not giving much Budgetary support to the
Railways. If possible, at least, for the next two-three years, the Government should
get less dividend and give more Budgetary support to the Railways. It will be good
for the Railways.

Sir, in the name of financial crunch and financial problem, the Railway should
not abandon its on-going projects and should not compromise with quality and
safety measures. Sir, day-before-yesterday, we commemorated the 150th year of
Gurudev Tagore. In the stories which he wrote and which we studied and read in
schools, there is a mention of villages and old railway stations. We could go to any
museum for seeing those stories. If we have to see the situations of Tagore’s stories
and other old stories, we have to go to some museums or we should see some old
paintings. Many of our railway stations are intact like those 50, 60 or 70 years old.
So, that is the story of quality upgradation in Railways. So, we have to give more
money for upgradation of stations and railway lines. Sir, the railway stations are not
user-friendly. For example, you take the case of New Delhi Railway Station. A
stampede may happen there. These railway stations do not have enough foot-over-
bridges. Except one or two escalators, no proper facility of escalators is there at the
New Delhi Railway Station. Sir, we are now enacting laws for physically challenged
people. The physically challenged people and old people cannot walk all the way to
the railway station. Enough number of foot-over-bridges are not there; enough
number of escalators are not there; and lift facility is not there. All these facilities are
lacking even in State capitals. I can say this about Trivandrum or any other State
capital. There should be escalators, lifts and latest facilities at these railway stations.
The babus of earlier Tagore’s stories are intact in Railways. This is the most
burcaucratic system in the country. They think that they have a separate Budget.
Apart from the General Budget, the only other Budget is the Railway Budget. So, the
babus think that they are not answerable to the society, they are not answerable to
any of the queries of State Governments, they are not answerable to public servants
and they are not answerable to people’s clected representatives. This is the attitude
of the babus! This attitude has to be changed. So, what 1 suggest is, more money
should be infused for providing all these facilities in the railways.
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Sir, there are many demands for new railway lines and new trains. But the
present situation is, there are not enough coaches, there are not enough wagons,
and there are not enough electric engines. The Railway is not putting enough
money for this purpose. Even they are not interested in starting new factories. This
is one aspect. As far as the existing lines are concerned, we should use them more
effectively. We have railways lines, and if we put automatic signalling system in
those lines, then, the capacity of the existing railway lines can be augmented
between 100 and 200 per cent. Sir, in Bombay Suburban Railway, Calcutta Suburban
Railway and in Chennai Suburban Railway, within one or two minutes, a train can
go; why? It is because in-between two stations, at every five kilometres or ten
kilometres, there is one signalling system. If automatic signalling system is there,
then, at every one kilometre or even less than that, a signalling system will be there.
As a result, more trains can go. That is the only way of increasing the number of
trains. Because of dearth of land, we cannot lay more and more lines. I put a
question about three days back in this House, and I was told that about Rs. 50 lakh
per kilometre is the cost of making a double line with automatic signalling system.

THE VICE-CHAIRMAN (DR. EM. SUDARSANA NATCHIAPPAN): Please try
to conclude.

SHRI K.N. BALAGOPAL: Sir, I am not going to take much of your time. If
automatic signalling system is there, more trains can ply. The Government of Kerala
asked for it. The Government of Kerala said that they would pay Rs. 100 crore or
something like that if you are putting a model system from Trivandrum to Ernakulum.
But the Railways were not ready. If automatically signalling system is coming, we
can use double the number of trains as compared to what we are using now. So, this
kind of quality augmenting programme should be accepted, i have a few things to
say about Kerala and within one minute I will conclude. One point is about foot-
overbridges and facilities in the stations. Sir, secondly, new trains are not coming.
Recently they have said that they have not completed the doubling of lines. On the
double lines, the capacity is already exhausted. So, it is not possible and no more
trains are needed. Sir, for example, there is a new railway line, as the hon. Vice-
Chairman knows, coming from Tamil Nadu. We have the Chennai-Trivandrum line
and there is meter gauge conversion from Punalur to Kollam. Now it is completed,
Sir. Even after two years of completion of that line, no train is being serviced
properly. We have raised it several times. When the earlier Minister came to
Trivandrum, we had a meeting. We asked for a new line. You, at least, put some new
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trains. But, they are not putting. So, more trains are needed. About coach factory
also, the Government gave one thousand acres land and it was announced. Even
now it has not started. A bogic factory which the Kerala Government gave free, it
has not started. Every State is giving some complaint. What I am finally saying is
that there should be a threadbare discussion. The earlier Minister is not there after
presenting the Budget but the new Minister may continue and take lead to discuss
about the issues and augment the quality by having the maximum use of the lines
which is the only way through which we can help the Railways. I hope the
Government and the Railways will take the initiatives. With these words, I conclude,
Sir. Thank you.

SHRI ANIL DESAI (Maharashtra): Mr. Vice-Chairman, Sir, I thank you for
giving me an opportunity to participate in the discussion on Railways Appropriation
Bill-2012-13. Sir, it is to be noted that the number of railway accidents has increased
steadily. This shows how unsafe the trains are for over 18 million Indians who travel
by train every day. Passengers suffer both on account of the lack of safety on the
whole as well as criminal incidents which lead to loss of property, injuries and death.
For example, recently there was a freak accident on a Mumbai suburban train due to
negligence of the railway staff. Many passengers were injured and three passengers
lost their lives. Recently, a high level safety review committee, headed by nuclear
scientist Anil Kakodkar, made a series of recommendations to ensure the general
safety of the Railways and identified operational gaps that pose safety risks. The
panel’s recommendations need to be implemented sooner than later. According to
the Kakodkar Committee report, the Railways need about rupees one trillion for
safety provision over the next five years. Therefore, Railways will have to develop a
mechanism on PPP mode or revenue generating plans need to be put in place to
meet the expenditure on the safety. The then Railway Minister, Mr. Dinesh Trivedl,
had said in Parliament when he presented the Budget, that a proposal for an
integrated security system to ensure passenger safety and stressed on the need to
augment the protection provided by the Railway Protection Force and the
Government Railway Police to about 3,500 trains. The Government needs to identify
the vulnerable areas and urgently take steps that will provide police protection to
passengers on all trains. The death of Frank Wilfred, a 23 year old French citizen,
under mysterious circumstances underscores the need to ensure safety of
passengers on trains. An injured Wilfred was found at Karnal station. He was
travelling by the Amritsar bound Sachkhand Express train when there was an
altercation while he was on the train. Sir, substantial percentage of the country’s
total railway passengers is from Mumbai and yet, they get a raw deal. There is a
demand for increasing frequencies of local trains, more coaches, hygienic conditions
across stations and safe travel. There should be speedy implementation of the fast
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corridor on the Harbour Line. Last year, the Railway Minister had promised a
Committee to overlook the working of various projects and its timely implementation.
But, so far, nothing has materialized.

Almost every commuter, whether male or female, complains about lack of
cleanliness and hygiene in local trains as well as on all stations. There are no toilet
facilities on platforms and even if one finds it, it is located in the extreme corner. It
is never in a hygienic condition. This creates a big embarrassment for female
commuters, as there are lesser facilities for them.

There is a need for more first-class bogies or compartments in e¢ach local train
as the number of passengers travelling in these compartments has increased
phenomenally over past few years.

‘The Times’ of the UK calls Mumbai’s local railway network as one of the
deadliest in the world. According to a report by the high level Safety Review
Committee set up by the Government in September 2011, about 6,000 die on
Mumbai’s crowded local rail network every year. The Committee headed by Dr. Anil
Kakodkar recommended that grim situation on Mumbai’s suburban railway system
needs to be tackled on a war footing.

The Railways need to utilize surplus land in a judicious manner. May I know
from the Minister what steps the Ministry has taken to evict encroachers from the
Railway land? The House may be enlightened on this issue.

So far as the recruitment in Central Railway and Western Railway in
Maharashtra is concerned, I may caution the Railway Minister that Railways need to
recruit ‘sons of the soil’, that is, local aspirants in Group D comprising Trackmen,
Khalasi, Gatesmen and Pointsmen; and Group C which consists of Assistant Loco
Pilots, Assistant Station Masters, Guards, skilled artisans, Junior Engineers, Ticket
Checking staff, Enquiry-cum-Reservation Clerks, etc.

The vacancy positions, as on date, in Group C and Group D are more than
10,000 each in the Central Railways and the Western Railways. As a matter of fact,
since 2007, Mumbai’s Railway Recruitment Board has not conducted any recruitment
drive against Group C posts in the Central Railway, which has also resulted in
creating hundreds of unfilled promotional vacancies in the grade of Motormen and
Assistant Loco Pilots. Thus, existing Motormen are compelled to work overtime
beyond their regular schedule of seven hours. This is also adding to the rise of a

number of accidents.

Therefore, panacea for this is to conduct recruitment drive at a faster pace
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which will address the local problem of unemployment as well as reduce the number
of accidents.

THE VICE-CHAIRMAN (DR. EM. SUDARSANA NATCHIAPPAN): Please
conclude.

SHRI ANIL DESAL Sir, 1 would like to suggest for the kind consideration of
the hon. Minister that there is a peculiar problem of trade apprentices working in the
Engineering Department of the Central Railway. They obtain ITI and NCTVT
certificates after undergoing a thorough training. These employees are conveniently
sidelined for promotion to the Group C posts of Assistant Loco Pilots. In fact, they
are more technically qualified compared to Group D employees, who are promoted to
the Group C category.

There is a lot of heart-burning among the local Mumbai youth. If the
recruitment drive is not conducted in the right earnest, I am afraid, it may lead to
unrest for which Ministry of Railways will be solely responsible.

I hope that the hon. Minister of Railways will take due cognizance of the
matter and take some immediate steps to safeguard the Railways as well as our
country, our nation. Thank you.
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THE VICE-CHAIRMAN (DR. EM. SUDARSANA NATCHIAPPAN): There are
two more speakers from your party.
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THE VICE-CHAIRMAN (DR. EM. SUDARSANA NATCHIAPPAN): Now Shri
Nrendra Budania. There are four more speakers from your party. So, kindly be brief.
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gt R dvg S AfSR F IR A A9 W I, e ARLSe B ot
F B P I A e oft ot € 9 W’ @ 9T electric ¥ SR g8 €
JfpT TR SO ST USY B §Y 9 SEe! I, SaqR electric 9 & St
8S &, sOY A fFEET oA wmear g fF o o fRwll § SRR iR SEHeETS
I e B REReRer & Ofag Ao H1 8, SHel AU WEfedl S9% QX PRang |
(FIg P EEh |

qeled, g3 a1 fe @1 ofR Wy e el & oSt e @1 ar ere femn
g, o # faF IoRe @ 99 IR | gl AW Rt ¥ R Y@ AT @ oomE
oRece @7 W JravEdar g1 dfe suel oMW uRadd Bhm, O Rt @ SEgR &
v & Iofas we el o SEgR 9 fewe & fAU amn seeR sies ot
ygar &, g f5l oRul W sHd die T ol B, O 9R1 RN se} o)
TEET P TP ISTAF WE BN IE W 60 fpaAdex wler it g, I g R
BIHY T WX 60 fhairfler @9 g T I s € THET WM uRadd & o
g A P B AN, TP @lds we W o SR s e P W 95 BREr el

W, A g% ¥ AN IR A |9 P Aew B g1 H dFl a9 Al wW o
9 919 P SOl IET § SR G W A oy AW H AT g, 99 F H I@d ux =R
IR I B gl IE B IeEE F Sed F fav smm oRadw @ A @t W, |
Y@ #A St B wEe ar g 6 s U soe W oswel WieR fHar g swer
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e +ft 81 T 2, ofe onft 9% 9wt B wm ge TE gem #1 # faed
o 5 5 M B yEPEAr SR @ BRI

W, A A St W oA @ off, F zw fem eon, usa W fem am iR @A
9 T Tl g8 5 ot MEl sEsT 9 VMW dodl ¥ 9N s dl9 A w
AGAR SR &, W & 989 g7 V@4 WIF § SR gE SN Wed BT OB
FIAT B, a8l F YoRd drent e el misat gst wedl €, dfed uam el vad |
W IE YA g3 & I| WSl g8 Tl T & AT A HAelew @ few & &
4P T W9 VA9 Pl BRG] BRIM A 96§, HAY S AT gERl Fa &, al g7
HEBT A0 PN |

W, TE™ERT & ®IF 8, o Reldlory, dgaRs & @ gsa §l
T WIM W USA TR WA Thet off ofpw omm uRadw & ose gyl mfear
P THT dg H A Tl A oy fage € s W W w A @1 '
Exendl

W, 9@ d fed de G A FAGY Ml ¥l 9 fieell ¥ SiEyR TFH 9gd
=gl TMS! Werl fl, Wfed oW F® d' FX I TS &1 I8 oW URawd Bl T,
SfET S @ W s WSl B oE Tl feAr mal s\ wel B fwd soe d
T PR BT ANOT B S oAl SR gE ST W M g$ &, b W AN IE ©
5 svor fafm oo 9wl @\ g # s

THE VICE-CHAIRMAN (DR. EM. SUDARSANA NATCHIAPPAN): Please sit
down.

sfi s qEiFET TR, TRERIE-EAEIE A8 Yod ST HY AT B9 a8t o
TG o @ &1 HewAR a1 AARR, gH-gUaRI-aRTTR AEY Yad dsd & oft
AN FRA A T B IF TP Saoid WHE 81 WIgEyR H Fiew, giued, afe e
HIRET F o & R FE N T R® fET dF wear 21 oFR 98 ofiRfyw el
S91, 4 g8l @ A Al gfdled H S Wed & SR T g Bt H O Wbl &l &I
@ g% B A1 €1 9 g8 T ¥ BT B, 99 YW IER H RN B W GhH
& tF we B 9 & R 9RT I a8 Wil & 3 @7 Ee).

THE VICE-CHAIRMAN (DR. EM. SUDARSANA NATCHIAPPAN): Please
Cooperate. (Interruptions)

sf ™ geitEr wERy, sufay s owE AN # OR 'mm Ry s 3t
AETIR B ... (FII)...

THE VICE-CHAIRMAN (DR. EM. SUDARSANA NATCHIAPPAN): Okey.
(Interruptions) Now, Mr. M.P. Achuthan. (Interruptions) Please cooperate. I am
sorry. I have to say that nothing will go on record. Please cooperate.

sft ez gt

*Not recorded
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THE VICE-CHAIRMAN (DR. EM. SUDARSANA NATCHIAPPAN): It is not
going on record. Now, Mr. Achuthan.

SHRI M.P. ACHUTHAN (Kerala): Thank you, Mr. Vice-Chairman, Sir. This
Appropriation Bill is for giving money from the Consolidated Fund of India to the
Railways. It covers from allotment to infrastructure, staff welfare and repair and to
maintenance of coaches. Sir, when we consider the Railways, we hope that the
Railways must treat all the States without any discrimination. But, unfortunately, our
experience in Kerala and the North-Eastern States is that we are given a step-
motherly treatment by the railway authorities. The promises made to Kerala are not
being fulfilled. I will just give a few examples. Take the case of the coach factory in
Palakkad. After so many years of struggle, coach factory was allotted and some
three months back, the foundation stone was laid. 1 suspect that it won’t materialise
in the near future because it is not yet clear whether it would be in public sector or
it would be a PPP project. If it is a PPP project then, who is the partner? Railway
authorities have not yet taken any initiative to identify the PPP partner and the
modalities to materialise that project. Same is the case with the wagon factory in
Cherthala. It was promised years back. It is still on paper only. Mr. Vice-Chairman,
Sir, from Cherthala, we have got two prominent Members in the Union Cabinet—the
Defence Minister, Mr. A K. Antony other Minister, Mr. Vayalar Ravi. The general
impression in Cherthala, in Alleppey, is that this is because of the two Union
Ministers. They are not taking any interest in doing justice to the people in
Alleppey. So, I appeal to the hon. Railway Minister that if you have got any regards
for Mr. Antony and Mr. Vayalar Ravi, please do consider this demand to materialise
the wagon factory in Cherthala.

Sir, we have got so many promises and I think the new Railway Minister has
got a golden opportunity to prove his loyalty to his leader, hon. Mamata Banerjee.
These promises were not made by Mr. Trivedi but, by Ms. Mamata Banerjee, when
she was the Railway Minister. In her Railway Budget, she promised a railway medical
college at Trivandrum. She promised a drinking water bottling plant. She promised
that major railway stations in the cities, including Trivandrum, would be upgraded to
the world class level. These promises have not yet been fulfilled. So, if he has got
any loyalty to his leader, he must take action to materialise these promises. What is
the fate of the ongoing projects in Kerala? The programme of modemization of some
railway stations is going on. I can say that in Kadakkavur and Chirayankeezhu in
the Trivandrum district, the Railway authorities have given an oral instruction to the
concerned officials there to stop the work. The reason give is, there is no fund. It is
not that they do not have funds. The funds allocated to Kerala, the funds allocated
for the development work in the Kerala region are being diverted. The main problem
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which we are facing in Kerala is, all the railway development work is in a standstill

because we do not have a railway zone.

THE VICE-CHAIRMAN (DR. EM. SUDARSANA NATCHIAPPAN): Please
conclude.

SHRI M.P. ACHUTHAN: will not take much time. The Government of Kerala
and the people of Kerala are demanding a railway zone headquartered in Kerala. We
have been demanding, for the last so many years, a peninsular zone in Kerala. 1
hope the Minister would concede this demand and do justice to the people of
Kerala.

Secondly, we have got 1.60 lakhs vacancies in the Railways. It affects not
only the working of the Railways, but it also the safety of the Railways. Drivers are
forced to work continuously up to 16 hours. I would request the Minister to take
immediate action to fill up the vacancies in the Railways. The Railways is the
biggest employer of manual scavengers. Even today, after 64 years of Independence,
manual scavengers are being employed in the Railways in vast numbers. Recently,
they have started a programme of green toilets. I urge upon the hon. Minister to
expand this scheme and abolish the system of manual scavenging.

THE VICE-CHAIRMAN (DR. EM. SUDARSANA NATCHIAPPAN): Please
conclude.

SHRI M.P. ACHUTHAN: Sir, this is for you. This is about the gauge
conversion of Tiruvarur-Karaikudi railway line. The hon. Minister had promised the
other day that he would look into the problem. I hope he would fulfill his promise.
Thank you.

sfi Tour form  (SRIES). MeRvfil SuNMTRRT "Elsd, Wed ¥ §9 AMHE
veg f 39 & g% gF £, oW fegwm @ oW o=e) a3 uRen # g% T8
g1 W W H O U gaad dgd dea I A 59 | & fag Amee Yd H@
F ggaE e fF SBN s % & fov e vameEr el wfied wx d s
SH &5 B TP S WS e w1 Aiel Wer| swe U d Seer oMy g1 8d
9 g9 & f amut € 5 oo mHar A ¢ e w® RHer § 9wmE e
g g 787 e Ul 9 TRET F Uy 9gd e WRedl I@d 81 q3 39 A
F f wEE £ 5 SN W e gwe @ fmRm fEEr 3 I a9 9ga oee)
w1 JfeT Suuwerm wEiew, fegwam @1 S 98 wesT dsal § fF st osw
Y F UM ANRG, A IRl F1 oS MR AEl §, W 9es wWdHl #, W
W0 H GBI FEl FX FEHAl, off Sede WS T A BT golw | AT SH &
H BT P aoE 9 V6l TE-89, IRE-IRE "c faoell 7@l ol ofR oFR ol § ar
geds &l e R sexde W fede FET o Hodr, S9 14 fhadley  =wdew

e wled @1 Rasal d& uga dsal o
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= Tou facm

S dvad: g & e T BEY, 9siY ARG Seed SR sl HIeR
e T wien™ F oReY ¥ & & F gET # duNd Al gsal 8, Am ¥
H1 |1 9 8PY, AET BT Py §R B H bad oAl B AR H AT ARA G,
Ig HIT IS g9 A€ T, oy feAr W fam W oWy gl Rl ¢ oW I W, W
At & W W A IR IRy 5 98] s | fFer 9 ST o9 W
T AqoigR, A, feam, et an wiw wwm #1 Ree dex | A we
P BIRE FIA §, MU SAP! JAT AR F FH IO W U feE H I
e &1 gmar & 9 Y oA IR YA AN gES B BN HRd §, 99 ARG B
IOl F OWIA W 9F 399 SuRed #Rd € Y Swex) o'W owH omt § fF
U A T MY, AT Fwaa: T AufaRe g arelt Aetaear sl T S
T yel @ ReRT | I@dl & W 9N UeT &) ReeR iR Suam @7 gfe
¥ et ¥ 98 gfe ot 9w S AE T Ul §9 °W W Il AN B &
fag R BT usar & yvEenell g gsar ¥ i dive @ 9MugeE |t
gt 8, afy oy RRee & 9% TwH oI & v smR e 9F |

SuadTee Sf, § Wt A8y @ WAl eR W 5 o9Ra & amRe @
I w1 deR fyemr @y R 9w sfferR W % W e wRvl Y«
e MRA b ARG B G @ gfc ¥ S@EEl UR® | 98 WichH W
TR B T deaR, SEReR, T= uEl & §F wiewM W g fJue] ge9s
BN @ ydRT § W9 R Aar ¥, @i R Y & g woam @ 3 TIRel
TEl Bl TR TP B € s e dieedl Sfl, # SAB B AT AUBT AR g |
TF I Rl B & Y Yo ds W e T W9 98 sl B &
fag T, O SE oum WA W9 dfew Wl T fmnl Suel Sa o iR SWe @
& &4 ge 8 scem, Jfea I' O garh & gEd = Sfew @ I|@r SEd oA
o9 g W @ o @ Reft ow 8 5 o o9 9w ) 9E Tl ok W
W 9 90 & RV e € 9B F oW & A TedsT W §1 ' fawg #
T 3fe dex T @ T2 BA ot fhuse W9 € ' A W) OST W 8, 8
gfar @ wewr wfdaenel diewR =a drel Wi 89 38 8, 89 o"l Wi T
AT I BN BT IE BRI §, FAR TSN B YSR B! empowerment & & T,
FAN Y @ gfRr R F MNCs & oRdd a9 % € dfed g9 Yemfear onft
60 3R 70 & <w & v ¥ @a & ¥ o@E gfc T I

(Suwvmeae (ur. ©iS e derfi gy

ol R fim 7 @ 5 oMU goic ¢F dasul @ A 460 frarier ufy
] YRR 9l oF Tos g1 AW % it ¥ =™ 9 9 Tos g1 F AW o
B gl SER Usel ¥ 9 ¥ @ 9% o Tals &1 A "y, o™ I8 U
ar fearsy fo omu fowell @ woAlg, Rl @ dom, T @ @, el @
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TR, BIAGT H FART ¢F TG Y HH W B AT ¢ dAT B AEY,
gfc v IRew omm Rawl oMo aw www fomsy & fgam & @9 9 ofw
TR A goic o7 wetl s oRfiw f 7 wEr o1 5 WRa @ U dv9 ¥ RBrew
R UEET B BN SR Y, WRT B A HT UM R g, Hife AEee,
e o9 o ft Yo ¥ 8 Bgwm & en-en 9 gsar g1 § o i @
SEPY BXG H I AL, Gl IROTEA YR¥ W Y O I g T SERgA F Y@
WIF W AN F OAMLSA BT ¥ gEd g, @G ST 7 Swe
Yot TE I offl 7 wHepd B W P omRey s weRal W YenEl $9 Ford
g, U o Feaa g d9 s sl fewms St & @3 meey, I® 2012 @
USAl ¥, FE 1925 B EeAl el &1 MW yaew & @ ysd € & @ oo sd
ffgwm &1 o= 781 Ad &2 q@ied 31 J9H eEiEn e ff Yad drsa |
IS T8 Fl oMY sO §ST WeWE Hxd Bl df Rwe willew wmsd & Afd

STP! gapI-AFH! wedl usdl ©l

THE VICE-CHAIRMAN (PROF. PJ. KURIEN): Please conclude.

sft g3or oo WEew, d SRS F IR A A W W 5 el ¥ d«
PNl TH oI T g9 AT el g & TER W RORIS, WHI, TTRYR Bl oSS!
e el S g SENgd $ e R SR Paonta Sahib, W fewmE @1 e
el XA § Sl & W W, 1919 W AN el TR B I® E, dfed 98 oW
as TE 9

THE VICE-CHAIRMAN (PROF. PJ. KURIEN): Pleae conclude. There is one

more speaker from your party.

sft aoor oo MEIgy, geE A SREs & i @ @ | & R EA
M i W § W eY 3w § T s ¥ seaem & v o de emue
Tp ft Yot WE f g1 I® wm N 87 Wed B gl 9 W OIS Bl
QAT 1 g A RUTE Ued, SIRKES, HEd u9w iR SRLawR @ fav o
I& Fromelt B National Project sif¥d @w=w @f 7  &1 off, onft 9% -9 w® o
Tl e B RARE URw ¢ FaeBEar Y9 ded UW b 9Eg Bl §
IHG dqE W T 59 N Aed Hl g8l T8l | AT FE 9@ U XA o ST ®
R oy fagwa™ @ onft Mt 1919 F wEE H W g EI .(FFE BT EA

THE VICE-CHAIRMAN (PROF. PJ. KURIEN): Please conclude. This is no

more speaker from your party.

#fi o foorr T Paw TE AEar € P oo e ey L(@aum. e,
d e omfE}t S wEeR wHE dear gl ol # @M A Chen-ju TRT Tl g8
AAT W wen™ I F TF A usd toilets @ s FW OIT E SR wiewmM
a7 9 79 fe 9 @iad € R wew™ 9 TEd €1 AEed, w)1 e 9w
#t & 5 Y7 & coaches # oWl WIM & WM &1 EMT announcement & MR
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st @wor faom

=5 meEy, o AR I g, sEe fav gwEel g9 fvaw € fv g
F I g A AdufEEE Xd g SR omue WiEye wa § g, a1 W '
geft gl wife figwam & iRa 7 g6RT YiRa )

Sywwreer (M. fS pRem): I gua s, a6 o= fae aifagd

sft v purer wga (Rew): ), #9 onft Ry o TE P g1 smumy frms
R vy 3o P T8 ' 21 MU Fuw g Wl

Sywwemer (ut. NS pRew) e 51 e, omu BT w9 wifgl ema WY S
o IR F

st v pure A WX, A AT "eled 97 S demand TRIT @ 8, 9
128 Ao F ovem A F fav € ok wwifew € 5 W9 Iw & oo wE ¥ X
oRESTRT B R HRA FOfAT & "R S 8, @ s W ge} o sifard
BT B, sEfew # 3 A @1 wHdd wRar gl

A S SN, usd @ # fER @Y ge uRAemRil IR A ®E @rsdr
g e & @@ s o 9wl ¥ oRgee] fora #3899 afed € ofR 9
qEAYU SR AEdEl oM fER ¢ fem # I I #1 em o, g9y
qEIGE, AT MUdG AregH F W St ¥ faew ¥ fF 9 3 W 9wR IR BRAN

A8IgY, UF 950 Fe@idiell Aol Sd olldl theedl, ARERT § IR UE T,
soifises el Haedl, FOqwT &1 oun Y9 &ld hacdl BRI A URST &Y BT ad
FI §, SH eal HRAT ST, ST e T A€l 8 URnm g UM el fF o Swel
s w9 #, Workshop and Loco Shed FW&gR #, &3 SHEIEYR H MR ¥
ol B, I8 R WP I g, S U F IME A g9 dred &l faEw gl
TElgy, g a1 9w SURE w1 8 o 7 5 oww = 98 g e, R
A @ S (gggT). fAER BRI SuRl W8T ®, sYiv 98 fUwsr g1 98
R 8, WIoNRT & ®egil & iR fer = ¥ first & sofow &7 frees & &
MY TH W TR GRATY

HqElgd, 9gd 9N Yo Ao pending ¥ W wEl ¥ 5 F S IR A
R ¥ SO ¥ S9 WX Sases 97 BT BM Bk RErieRe w1 AHen
pending &, S W qavois 4Gy R gar & FEi wm oW emu wwsyl W go
sanctioned € X @™ pending UST M T, TIH MU sl MEYl WIE &
beautification @ ST =WOT qUF HEH W gL 7, o9 W Al U Taww T

AEled, TP HeQUl A, S dswersd © R Eel "El A e
gRts TrRmEer fFg St 7 #T 8, e R §IR, I Sl W Yd gd sanction §Y
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g R Refr a8 ¢ fF Y@ g@ & w9 s fmn w1 o frofe e g1 W R
HH SEI W &1 W gA USH ¥ Uselol BRI U SN GRW S, HR H Al SHHI
FM B yRT el g B, sl H =EdQl g fb " wel off s oY gavers |
TEIgd, oo & dY Aed A I§ AW’ SSMl o, 9 s gd saaw ff wedt & 5
HEIE TME AY Pleied HRA Al g, g8 P Wl I Q| SHd SRR, A3
feer Ton = feR &1 wwud TeEE SR o Sl ¥ ge SNl sy I
TG AT 9gd T g1 MU gEH ool sy, swd Iy ) e g9 faw aga
T 3w § Rl oo 9 v wm g

TElgd, g s oiiegeE @ Bl § 9 IR e 9 @ 9o IET
gl fEer 4 RETE XA @i, Uie dREIeYUHE W, U WeEE esl d 8’ gv
S, SPT B B, SH AT Bl RANE el Xd #Al AMGE A TR
St A fear on, P S W oMM @I wHarEl WE ' @ ¥ 89 W ggeew o
P SwRd B S selld H AN A Bl ¥ ogd qEl el el s=m od Wl
3l oPR g8t W ¢F OGN O SHeT WU WHR AT SEfaU W1 TRy § fF
AU TH W gawes Tl sES Iiied ga WW-ueTfrsa va dsa & fag
frat e @1 At B G T FET W SMEEA H OgEd WO BN g1 M9 I
BN, 99 oMy il ¥ fER @ R® 9w wxd € @ T WA F a8 boie
IH B Ol Bl R g8l W ) drgd el el A A v g 6 @ WER
7 39 TRE P feewa Wl oW AR W AW I8 FEd £ f5 oW fER A gwa €
a1 uar WE, g8t st wHRn @@ YEdt £ 9l 9% % 5 98l R deew 7 g
gd € fFT o v Tw AL s @ FgR1 A8 HRA, 99 qF 9§ Hor g
€ BT R SRR F AT B, 98 W I WMl W WM dret ANl Bl |qET
gt g8l 9% 5 o wioer W 98 ¥ e} 90 € SIol 9wl &1 frem 98
8 U sEfIT F wEer g fF oW 59 W dasel S0 gV See-u-Sled dRidre!
BYY BT BH BINYI sHd JARNET Uedr 9 WU & fav R Yare sl
T ¥ BRER a1 BuEE, W @ TRI & fag T Iemst Sl 8, §oNgR-
BURT, BITR-JOPpRyR-galel Yae! Sl &l oud TRie I fa=rl oM ger 9
Tas ¥ fav W vy gl fsr & g 9r a9 RBfyrs seer 9 s g1 9
el gaRT W P R g F WH W R 9 99w afe df o= Sel W
SHY AT ASHIET FAM BT BM B § | ST Ig IE ML I ow’l g1 A
e § & a8t & dn AR A 9K g, o SWel § W 9§, sfav S9e
far 2% §7 a7 o &1 = UeR oM ued ¥ faeel & fov gw=nm ¢F T8l
I g FruRfeg 971 €1 989 ¥ @ 98 RN oY W T SHfAY AU 9 A &
I FHT BH BRI

Heled, # Ul A SO ABal gl NAd Pl OFREN WR&m ggad o9l E,
59F foav oy Sfua wexen #INYI A8iey, WRem F s ¥ SeifEer @we, o
ygE % waEeR 8, SwN %8 o1 5 fma fed, ga, s9W, e, v,
TR TR B Gefid w9 F AT one U At § YT BT S ARg
P TUY B TR BT AEAHAT T TS U &9 HF &1 .(F9F D1 Eh.. H
g fraew v 5 e
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Suwmee (W, S eREE): gu weee BT 6 fre B e E

ol I puTe AEE H FHRLs PY IET g1 OH BN AUS! S G g,
T g W F g o Tl s wEr fF omu e d% aNd, SEH 4000
FIIS TUY U BN U ofs &6 s9M & TeY § Pz dRIdE! A2l d & @
AEed U & RMer TR 81 T8, olfed dfede F AA BR fEIm &1 e
HTE BT IWE B TR TR AR PIS FUT AT S I BT FFUERT
SE §, oMU [EHT ST HIA HT FH BIGY| SHY AU U & SHE SN
U MY §gd WR HH AT §hd | (g FT g

Suwwrezer (M. TS pReA): o=er g §1 oW AW HRYI

sft I pUE AT W, § FIA TH-Al I AR FEAT ABA @S AW
Tt 5 S A ® I 2l Rl R o Wl W Y@@ WM WS B
gL & J fUod U Wa ¥ TRE U9 gY &l 39 wey # R offem gen g
Hfear & o <& ¥ zEw guiaqe Rfy wm B Fed &2 9l W o ), e
geeT B wadl gl focel o Ffieca Y # A1 oMEwE HOWR $ 9N B
TIE B Y 39 W M I FT S BINY, 5 IR dgoee S| IE GRET B
AR P FAG Tl (FFF P OEE) W, § @ e SR i

Suaemer (W NS gRawy: 9@ e 8w E

SHRI RAM KRIPAL YADAV: This is my last point. Please allow me, Sir. &
Redes & a) # @1 =mear g1 orel Rodew d wgd wiwe g €, Sl &
gawg B T B MM AR W AR WA ar fewe TE fromm, o gener B Uy,
w9 P9 Bl VNI I8 g6 & gEeR SR e SRl @M e SYEl UR BN,
SHF Heg # W T HT YW godr g1 "8ied, §991 vigilance squad TS ®T
G FIT AT 8, AP TA Pl TAUECH HR AT ST 8, dHgfiee @y fear
ST & e wft @ otad 8 9 § o 98T WWO9E Ys usdl ® oAl $ig fer
T8l | sAfY I§ 9ga g1 I &l dredl Prer @1 aa dE SRl g1 SE o™
forr €, @ @@ confirmation fradm &2 MUF U TWAn ol B, SMudl If¥@mR
frem & f5 oy o WA, A wrafiear frerfl, fed dfemEd wer B Yew &
IFERT IR FHEART ey gl F AEEH ¥ oWl 9K §1 W, 98 §)1 B ¥
wmdl. o foma € 89 forga € &fT &% confirmation w€Y smar €1 (@@um).

st 5t Jeetar WX, VAT BIAT E(aum).

sft I pure AET WX, T W WET WEAW T I Bl W, T Bl I\ 7
qEE #H S, e SRfle ©1 ST IET 8, U Sol a9l giEel @ AP B BH
Tl afs W w8 #R wed, O Wiel @ Rl we wY Yl WX, gl
FT FEE Tl AU T IRRE B X BNl o A A € Teifed € v @R
T TEET T, Y FT FRYI AU IW HI FASYI (FHT B ESN).. ¥A A ABH
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AT gl XA b o\ o A€ g1 sefav # wwsar g 5 o o e owoAR
BRATSY| aga-agd  gdTg |

st MU T (TONRITE) WG SUSMIRIE "Eied, Yod W) se
| a8 W oMl s e d IR WEEE YA JF o 7 sarn 5 s R qw
B S § I @ 91 gl yrter) fifYed @ U 21 I8 Heow o SEwr
fFr 1 & Wg 39 WP@ F AR goic # S yEgE ey U § SR Aeg @
T § T THS oY Tux W€l ol €1 oTondl F WY W OBAR UM 60 TR
fearer &1 Yod AR o, fUmedl 60 WAl A BHH SEGT R dad 27 BOIR
frarer frar & oo Y Art gIR U o1, S o Y AR o'W ol &
e TE Y Ul ¥ 3H WHT O Y99 BT oed o fear ¥ f5 S emRfem Ywm g
g5 Yod BT 95 TIHE §, R TSI T8 Eern e, @ @Hl ft Yad J
fefia 8 wadl 2 ok o M 9 e wEl € % Y99 @ gwem @ gfe 9,
IgF@aer 3 gfe ¥ ok ot gam 9t gfe 9 3 O o 99 I uw T
Bl Whd W9 TP TPl G AOART V¥ T 95 UR¥E, SRl Nogd wRb A A

HH 80 WA T F ol Wl

A SUNTRE] Heled, § e # o g oud W @I S| usdl
e F1 vy £l 59 WHE SE YA geic AT B, a1 g AmeE A St T s
goe ® AFT g f& 11000 g VH €, S GReT B e ¥ gRRm A8 " 9 £
AR U R 9@ R OWwR #Ra §, 99 W O11000 Yol @t U Refy & oar Tw
qaa H SUN oM uEEE Refa 2

U 9 S Sl TwROT S 7 ®El Bl WIMl WS Wwls Bl AR Ul B
AT &, 98 950 TN gl M IW FUE S S REV H FIwT I 7w o, T8

IRAg A YOd BT OO TRERTT YES @ren ¥, S9dl gunar g1 fused seie A
T Y Y WIA P I FEN H SOMR WEY W AT g, SEH uw e
YA WIE g B g FE ot SR TS VAT IR ¥ Rl W OSW & 9Hd
T 4 ¥ 5 o IEN o € Jfm su omed w I @ Refy mw & fF oonft
d% SO W Had TH exit gl FET ) WIE W MU & exit 99 €, AAfd
TE W 4 ¥ 5 @ IET AW E g8 W UE exit & Y9 59 ueR @) emedt
WA 3 7 g1 § "ol §, 98 Sa@l A H =M W Al g1 a8t W)@
IR WM WerR el &= o1 g9 g E off, dfed ol 9w sw W e
HEAE g B, A ToR WED omaT ¥ orft AR IoReM & e gertwr it ot
FE W ¥ R IF IRAR FBI o1 W@ & F WR MR e & oA SR
freell-oyRoEATEe 36 R WS &1 safipeey feam ogl 38 @™ gFm o W
e TE Bl A Fwd O 9 8 9o & 99 I W s Y HEl &9 gAR)
Ig §ga WM AW F R Gt Xa #E S P s W& 9 @Ryl
EATEIE-[S-SRqR I8 dgd g1 AN & R T W dgd AR AW FIA 8§
AR W St BT s WX SRR &9 gAT =Ry
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Ik RS i)

TR g § ¥ e mwEar § & fUsd so wel # Xed HoOfoaer o
AT T § BY A TH HHCT It ¥ iR Suel Rud W parEl W& sih
Tl TR I8 AW ® R YT A A 99 X dey iR 9Nl wHfed & US
complication yFIR@ wI =ifzy, OIfF w1 § 9 I B ANl I§ 99 o &
frat wAfcal af, 97 W w1 FHAE! g% R @ FHAE! T8 g g9 oFar ©
5 "R I@T F gRT VAT Bis complication WERIE fRar g, @ overall Y@d @t
Rafy & o/9 A 98 o W Y9 F T OF W TP vy & 98 Y9 goic
¥ o A &) SuH A @1 owe omar g1 o wfest oo v & s9 W
T B VE IR GARER AT AT TIENN WER & I H AR pER S
J B ISl F SR M R o, wife e sl e vt v g e
BRI HS IR BF YoAd doic DI AGYUI TN b GRE-ER SHPT Sl JMEERGAT 8,
SHY gX PR &1 Il v goe # e WA St 7 A R Yo sy 7 T g
YA b A H SH P BRY R I8 Tl 8 b Uod A9 W@l § R WWeR
F ENT SH Y9 B HWIm W @ o1, SUF HRY 36 UHR & Ry s g9
fUoet 99 96l & d9ic ¥ IR-9R B9 f§al @1, 9l SEREl §, WOoS9 U} fael
fl yorR & B3 FRaE T8 B T T AU TS oW qeil § (FHI BT

# SEERel & AU Ue 99 ®Ed AR B FRA-eH H@H S I o dr § fF
ol IR S=N o ey WIH & a9 B o, W TP W H o wIw @
g o T S99 Ugd WHEHNE FAEGT S9Wl St b 9Eg H S Ydd Afsed
HieTs Gl B a1q FE ATl A IE FEA AGW B g F g H VeAd ARSDdA
Flefsl B I FEl ME Tl JOWR H YAT BT UH 9gd I91 BUCH ¥ IR SHF
U YT B 9gd 991 UREWRT g1 IR g8l ASHd Bl Wil S, ar g8
& 5 9w R 89 & fav §gd onet 9 wftl Yo ot o @t et
g SUP UN Uh ggd Sl Y SUTE g, T8 W ASHA Pl G S Fhal ©
T P E

W OAT H A ¥E pEA AT & YAd B oW @R g, R SHel SR
e 9 fIfRm fFar &, S sRE 89 39 Yad B SAR Wedl IR e |
IEY o HHI| g=are |

SuwTemer (W RS pRem) T Jootwr SN, o uw diw fme €

sft Y AT (T U=E): SuwWiEE Sff, Yed & IR A A s § 5 osw
TeT H A9 B3 IR o9 B ¥ R oA 9w H ft 99 + ¥ F e ww A7
U 9RO SN YT §Wr A W X7 Uds ©F wS Vel gl .. (Fag)...

s gour o STvTeme FElew, B IR TN B BRU UET Wed I
AT Usar &, al ol eRay 5 ww udt @ wEw a1 wEl € SR 9wt wn
g g W& E O (@aE)..
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5.00 p.m.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Allow the hon. Member to
speal. (Interruptions) Do not waste time, please. (Interruptions)

sft fasra SarEYere gt W, =N o TSl &1 vy Sorm 8 ' R) Re W
o oEEl ¥ 98 9E 9o TE T

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Do not look there, do not
waste time, please. 39 STy

#fi 9 doelar WX, Y USY A d9TT § eeR Aed Ue Wl ke §,
S TF 980 Jpae URAT B A@dl A W # sy et St gt @ wifemied
FIECgUH! I FAa oS off iR SHF IE 9 YRT PP UGN FAT & WY H AP
T F S| WX, UHUHAINH @ 9idw @1 nmueel 9 ucHe db Nud! fRerRE 8l
B! § AT F % FE wwa § F uoow 9 SRS 9% 3¥ TRCS oY B
TwRd Tl % Aew fSfigae @1 Rfgee sy g1 ool & 9 §gd 9
e geqacd & Yod w9 & ofe7 @' g b 22 frarfler &1 @sf

fitave & afesa haedl & ok sgd &) boedly &1 98 fREE W M at S
de € SR FWl T@elE BT B OH YA FAl SN W IE SNIY He 5 el
g daa 22 fedrler €, 15 fearler € SH AUeT XTI OPRAT AT SR
s fag oMU Ioie ¥ WET 9HY WG, O UBd ¥ P THg 8 gHr gl A
IE FEA TR % f5 FRS, S dam #1 Rar 8, 98 §gd dvas wRar g1 F
g8l | AT gl AN R UBd © [ W9, AUel g e R Al e AW,
I F fFEr I W W S aR Rl I PR Vo, U @ fear sty |
T g & s PR @iyl sEe fav # @ St 9 ft erRie wem 5 oww o
22 fFarfier @1 15 fFaricy &1 BEer 8 SS9 BRAT dRE Y|

dRE THR AMUE UM WEE B AEY WId M F v s e o
Malakajgiri, Kamareddy, Raghunadhapally, Kothagudem iR Guntur, @fF e a&
Y BIE FW T8l g ol I8 W X PM YW@ B WY, AUB! RE A
TTSTHE 89 & dg Sl Ud] SHB! d¥®G WH oA ANsql

T, #9aT o ol 7 Y wIE e9m & fav we weE W=t e e
AT TISE B1 ofl, SHBI R MsSArd 82 HT Ig Aol Shas RIS Bl Y
g o'l W dras RfRgawew £ o W gel a9 s 8w g F =war §
fF s IE9AT WX Ussorsd €7 OFl =Ryl SN guE @t urEier gse are
g sl RE U foag ff wrssoew @ oM =Ry f sEe foy feaw s el
FX W E A BN H Wed & dwae RAT $EF o= wid §1 s9d aN H
TP U UF FET I ARY] R TMssamd gl gl a9 O et @
TP HE gl S/ RN IE 9 H S el FR IET §, 99 R IRG S I
q Y, e At AT FEY qeT on f uE @ &2 d 9 & oomw o H# 99 wel o)
W= g F IE " AUl dad d ge g ey ¥ wad 8l
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5 Aceeram

JF P IG SN BER HA E, gimn St W BR U ERG §, 9oy &
Fl 9 swR H fREE b IRER TGN oW I8d §, offed s@9 @ BEER
Sh U gHSEl O ®, ol dred @l dfeme fftver ¢ oo ® we fafeex &
o a1 el 78 g1 7 Wsar g 5 W S BBk oM § ..(Fau)

TP AFHE Wew o9 An ey aferv sraum)

sft 9t At Hir e &1 Y9 @ R AP &7 AW AT T AR IR
W g ¥® a1 g TaNe $ oSSR ol B

¥, o Secunderabad Railway Station & <89 31 Iw & 98 W 9gd
FPES T 9§ BT Igd Huikes Tl dne s W3S fav # ww oo
Secunderabad Railway Station & @< Maulali % 3 feemfler gx &1 # =msar g
6 Wigae & /A F ¢ B & fMe 981 W Ve G WY, s fav s 9o
F O I AN UEE W S Bl Bls WeRd A8l 2l 599 Sqd! 11 feaiHiey @1
waer gl g8t ww ECL, Nacharam, Uppal, Ramanathapuram, Keppera iR Maulali
g Wy @ udh W), Ui e § 89 @ 919 ) 9ad w7

Suwwemer (W S gRam) oy v e 8 Y

#ft St deetar A PIS IR W@ A1 TEl PY Ve gl Tl W AT A A
g & o RER gl B @l @ ed & IR u gumeh a1 $w W @w,
dfPd 9 @ Sl € ed €1 T aed e dE] § .(&aE)

Suwwremer (. | FRE=): oMo i @ I w g (g

st 9t Jeeiar WX, FEl 99 | B2 L (FIg)
Sywwremer (Wt | pRae) & sv F I o O 99 W g ()

sft 7 It gERT, ARTE RfRgae A7 oM W @ g9 F O faw tagd
TR P OVAE fFA on, o9 9% SH W P T8l g 2l FE PH SwY BT
afey, Hife a8 dvds TRAT &1 MR W tRA @1 »ids T8 o a qRed
g

freuf & T qEm & W8 W AR F AN AW 8, ®iaw H o £
98 §gd UERPd TS 8§, Tfs decsax| g8l W siRued @ gfaer feulr § oex
et 14 framer & acd W E| R 98l W HIS oS! S EWd WK E
S, @ SEel 14 frAdier ¥ @ S ousar g1 swe faw § Y@ @5 st 9§ @
At ooml Bt W Y9 I8 F e o), TRRAT wed W 99 gy 21§ wEshn g
fr vk foeufs & & o RO s TRy, w@ife R e v faw 14
frarer &1 =W T o= sgd gRFa I & .(FF B =)

Sywwemer (. S pRe=) 99, 99, w9 fme &1 v
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sff St dehr TERT, AUF ¥@d F A=R 17 G &, UBA 6 @H ¥, 6 |
g Y 7 94, 7 U 8§ §4 ..(I9UM)

Syt (W S pRwmy: a1t omu gt fom sy a9 R

sft 9t Aectar: gy, W oS A #F T I @ W= 981 RO 6 S
¥ 9¢ BY I 17 W9 B W T

Syawemer (. S gRe) s@t oo gt e o a9 dfsgl H@=f Sh
Reg <1

st 4dt I=dar dEw, SR gHwl ¥ ST BeW TAle FRA B, SEH BAR
South-Central Railway % U 2160 w¥e 0 wasw oy U €1 98f w® &g
ST 81 98 W WSl WSl 1 UM 1,075.32 BRIS  IEd Y9 Bl (SCE)...

Suwwreer (W st pREE) o, eud o fe B Wl (g 99,
9, Wil Now, Mr. Darda.

sft 5t Aot FEY W) (@EEm).. omw w0 @@ gl L egeE)..

Sywwemer (. fist pRem): st o fugt 7 ey &= < s Res
A .(Fau)... 3@ I Afsyl . @aur.. You will get reply. ...(Interruption)...

i 9 doetar W, w9 RS fom v o2 @ @I W, A 99
gHTl L @Ea).. R REY @ a9 ey, a .(@EgE).. 98 7 & oo S |
T | (EEE)..

THE VICE-CHAIRMAN (PROF. PJ. KURIEN): Please ...(Interruptions)... Now,
Mr. Vijay Jawaharlal Darda. ...(Interruptions)... 1 said that you had five minutes, but
you have spoken eight minutes.

#ft 9t Aot W), A Te ARe 919 &) # wEar g & sfexy wEM oA ar
W serh oift i T8 ol 9 gAme &3 9§ SwN gad d@Sl, S9
WIE B WA G AN A XA H S W A pEA @mwear g & a8 S 22
kilometer ®1 distance & SH&T q MMTS ...(&aem)...

Suwuremer (W RS gR@E: aF., s e #HM S w1 g el
. (STTGT)..

sfi Y declar AU AT W BNl g=are |

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Now, Mr. Vijay Jawaharlal
Dadra. You also stick to five minutes.

3l o STaRERee SSf (FERTY): SUNYREE "EIed, IMuh gwgarg | Sir, 1 will
stick to five minutes. ¥}, # wdwem Y H#1 St @1 SfF=A B =W, w®ifE A
ST FRGE H Use] IR 9 BT gl
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W, W AR faom & fav wew weeyel €1 9% 39 9w B oedl g1 89
IS YAT BT AT JEREA R, TR I 7 59 99 F AF H qEH Ive™
fer &1 s96 fau & Y9 T= St oo Sue "Ee™ O se AR BHAIRGl @ O
fed @ Fug <@ g FRET w9 ¥ R I @ M geM 8, O Wi §ve @
UG BT 9gd EeEd g1 ISl Yod H o OATedroes BRAl ¥, gRET B I
P E RN UeR ¥ N omfie TRfaRel gedt o <@ €SI ueR ¥ oiR
B Y @ g W s & @1 ffew w9 ¥ guie w W fER e oW, g9
A UsS BH AN W deic IR N WIST A1 We 8™ F1 I Al e B9 9@
wE ™ o F eMoge W E A F IW g8 W B, o Ao & o 'm
g8 MY € R wages 96 WY §, fh] Y@ @ W@ & O WEA € 9 @@ I A
T8 T3 T IR BF AFT GREm ¥ compromise FX IT T MR I ARH |
compromise X ¥ ¥l TAR UM HIE-FHIIE 15000 unmanned railway crossings &,
SEl R T d e g ik 9 & AedwR &1 Because of these unmanned gates,
tsed # one o% feat 39 g, 7w A W =gl

W, g4 @ I R @ e v 9 AR e =W 5 osEr g8 e
@ & 9T @ FE wWa & @ € g F OFHRY BFAR O [RH R’H E,
SR B9 ol 9% T8l §ga U §1 S YA e R § SHeT 89 dW Tl #)
o VR ws AT W oem & £ 5 oemw ft 9 up to the mark W& )
o ft g BRm fF onft B €1 7 Isad ¥ 15 fPAMer W TP ST gl
oIl F8T ¥ SUYW Usd U ISH o7 % ofll YW ¢F A 7 ORI o, S/ D)
RO @1 off f5 a8 a1 S 781 &1 /P I M W W ¥ o7 T SR
SHHT YfRrse geml A wmem f SwWe sR A accountability fix &R =RT R
fPa®! aoe ¥ I§ el gy SR R g B

W, e § gpfedl & IR F ve wmon g8 ot 5 s W A9 e 99 3w
TF gl aid g TR, e @ 98 wdt 98 B | e ks s uwie
Aieey, o\ |Red W WM USdl 8, SA® 9ME 8 F fay @sl i =gl sl
ST W O BN ARVl BAN S MeY e €, S el s®e "¢ TS ¥, g9
St R faes € g8 8 9 S99 W Ws M8l Um, d w1 B9 39 v s
ERRT FHE?

# JE A AR fF s R g9 $ e} O yer 9 "Har d6l 7 U
TSR B energy fa@s & spirit f&@E & R determination fE@E & w 9w
THR ¥ ' Mt 98 W e #=f o, oR o TIw femmm, @ oww R owm
ffea wu ¥ o a8 fed @ ghvwr o/ F SR Muel wmiE S|

W, d 3 Wed & AWM ¥ TP 91 SR A eedal gl I8 T OHR
99 €1 39 9ed b ex HAl HElS¥ BN Ud OO BRa 8, olfhd SINUT R
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F e 7 99 WM F R T WYUK @ B ot 82 #Hl Aviled, d euet A
fearmm =gm & o aigaawaAes XA AT 8, g8l RO fFEml #1 oFe
gAY BN % BNU N g8l W TNCTdR gl 8N & $RU SEN Agl o uR
21 B9 FEd IF 2009 H N HH W OFET AW ¥ R SN gulgaaHa-ARs a@
261 fhal Hlex Yo g 9o &7 myon @) i S dE Wt wEl o1 I oanR
JE e a9 W H g g g, O s9e e} @nT involve €, S Wl @1 #
UEgE AR ¥UT RPN b wO H OGN, olfed SHe! SR ' T8l feer ek
SO fav soe & oeR Wi umgm T8 few T g1 F oud Aed § AqEed
GEIRC I B b B O S e 0o S GRS e S D= 3 P A1 s B T
Py € 9 W@ 8M =iy, aife F31 #eEy gR1 fPU MY aEl B 4 P dEg E©
IR T wed F N TR e @ A oA gl

), # FE A s mgm B ool o ued & fag A8 efHa drsa &1 e
2 ¥ new sub-urban line &1 improvement &x+ & fov wde-wdd 600 FIs TUY
fow g 1 W R & fF o AW Swer At W Oqr FRA

WX, ¥@d # encroachment T Heyel Wy €1 I 31 sa oHM SR
properties 8 & dE@CE $HG TEREE W QX TRE A WM A€l feA W IET g
5 v w ot 9 B IR XA FEed @ um fomr § g9 fvaw & 5 omw w9
AR At &M T SR YAd F properties BT FETGH |

T, 89X 37 A 3Fe 9o R g F @ TEd & A 7w A g 5 owEn-
SEl W ogs o W €, O Wdll @ Yod ¥ Sied @1 ARl @1 Wiy, aife N
qET gIAw WU ¥ ST FFH| (@EF B ouCH| WX OMUA Y ad w1 AT
s faT # omUeT owMRY gl gwdTs |

sft Ygrew Wl (A wRE): WX, 99T U 99 w9 & 99 "Eled g§RT
ol T v gwe @ fmes ¥ fagm . ol 9me s R whedt € swme
T WIfe SeM ' ot fFa &

Sywemer (Wt S pRam) oo o wea &1 el 9 g, @ 91 w@ed £
sft veeer Tl W), Wl ST mwEd €1 (e

sft $ax frg ERaom: W, § Yaq wiiges e, 2012 & o@EdE A Qe &
faT w1 g3 gl YT I BT TP @AW § AR IE WISIHR HED! A AP
Te g1 W, A dm e # o gema g I W 5 e @& s’ o
ugTferm dfsaed €, ¥ 99 W U ¥ HEU B O W & MR ARV b STIRR
AR UN W d%fead @9 §, 98 WAl & W Vo] fMrT @ Suane |
TRyl A IEeR ¥ ER YRG Yed H oft 9% S9d §9W &% WA §O8d
S A T H OYEANT FX IZ B, SEH BA 20 UEe @ TRl wO# ey &1 onft
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5 gax 8

65 W¥c o fSwat == @ uRINAT ¥, SR B B o §, rw dsi A
aRYI g9 W &, a1 e Wic & R g Iaeeid Sed €, 98 te U ge
g e fiv 9 9o Fooar & s9el S5 § blend @Y <9 € @R s
JEIEI Sl ¥ 39 uRANen & fag o eiffHeeiee 99l 8, 98 alternative ¥,
saar iy W gga i ¥ F omud A ¥ Yed Rucde ok Wt S @ g
Fom & TR geas & foaw o el ¢F @ & iR 98l @ o &1 sERE
IO FIEAT T TS fAU A oM iR AR @1 MR g, g oUd AT
q A St @ Fded e 5 31 A9 Usd PeRd WA Bl des gl sM H 1
YT BT T oft R HH S W wEr o 5 ' 3 9w BT goff 3N, oAfed
SHP! Afsd ®IA I PR AR T8 P JREN TP SHB! FEYR BT TR T
AT A St ¥ R € 5 g tw fww uRig weR 2 @w Mar @ 9 g
peEE P fegwy & AN W OE T8, sfee fwg ¥ oAHRE W oTe AW g,
gafaw 89 Ye9 wyd o ff Uz wR w1 oty @l

W, A 9 H XY WRE, Al SR RN 31 el Ued sw g
IRUE & e d S wened fEwr om, oW weew A W A @l w ooff 7 g
TE ¥ implement FE1 ¥ W €, s STHT implement fFH SR, afE SEw
TR R IR, o &1 sawm 8 Td |

9 # ue BRAMT B I FEW, KB a8 AT UM W v AR, T
drerd gY ol I s e €1 gy €1 ¥ womm, wael ok gRl offe S S st
¢ E T IR A AR BRAT & @t @ uar Y 98 fF ¥ st o HEr Erh
g1 # oMU WM W ¥E pEAl Awed § 5 A wE F1 P g6k g g, a
AR Uolged g8l @l O &1 I8 ISRl &1 WX, BRI €9 @ TP HERT § SR
9% WR W FT UC UG ¥, s 84 ol 9@ 39 WRl ghwwn @ dftg w €
IR TAR UM U @i uE@Ed T8l & 5 ogA sRamnm & d= A ¥ Pls Iqomm
TR, T TR AT gl OR | (@Egm).. W), ot a1 9 fre € gv §1OA
feT wom & e @ 91 I5ae 39 T9E SNl TS 9| U™ I8 Hed
5 e ¥ feect 9@ @1 W) I WO B @MRCl SN, oWawR 9 o WY ¢F
ot €, g% I §O AT BT A B, A 98 ¢ FUT A aT Fead BIHI M
GEIERE

s # e Rw TE 9T wEm, S AT usd ot B3 aR wEl € fF e
St € SE W IRl F e’ R oY Fel Bl Y@ 81 sl Pl S,
e o= ¥ 8) weRl A N PoRdl 8, 99 W AR #e w for 9 g1 W,
d oUE ATEE W ¥E gamn w@Edl g 5 Yad @ Sed | 471 I TRI 8
R wEH 7 WEC @ FiAEl 8, YUY 8, MeM § sfkced § SR Y @l
st freelt g8 €1 105 wWEe YA W RO & YA A T gE Ig AW ©
fF vad #1104 wWAT 9H WH § S ST H AE A A1 wedll AT ugd |l
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froes oo o7 ok w5 S, o emmamm ot R o1 5 Ye9 @ Swmm AN
e AN et g, S fe @ ust 8 9% TEEl, Eel JR §%ds JaRS &
qHER AT BT 9 & GIQ 98 g A A1 Y S Ug W T AT A WX Sl d
I FAEE A P § SR omt Wit & e § Ryt €1 @ @ H). s
SH YA W IAURT eIl SRBIR /I, S WX Bls ASTES Heoll gl B 3R
SREARR SRR M tars M 11 | W e <o o 71 BT~

Suwemer (W NS pRomy o9 o s\ wiRl

s foax e W=, d o "W W I FEA AR B oo fiser el
AR FHST orErem WY off| T U S §sT WM ©§, o8l ¥ §gd e
JEEEA BT £ 99 YT WIE B A gasm ¥ f& 9w weslw g1 fUed @
adAl W gg "wen @ o YE & 5 sRan & R eFren A1 FaeT HORd
e, e T # Ul TS oIl UEE g9 §, P SNl Wic o ar S|
TR @1 diefoam wic T8 @l FaDT A 100-9€9 FOBIRUCH IR W B A
gyor @l Y eft, @w f onft 9w A gl (T F Edh).. # Smu TwiR™
FRar § & sRamwn @1 ¥ o Aew € vl Q1 fea ol gw=EE, sw e

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Now, Shri Kumar Deepak Das.
Please take only three minutes. Members from your party have already spoken.

SHRI KUMAR DEEPAK DAS (Assam): Sir, the North-East Region needs an
adequate and focussed funding for the railway network. The hon. Minister will agree
with us that the North-East Region is a neglected region, so far as railway network
is concerned. Even after sixty years of Independence, we have no double line, no
electrified railways. Even gauge conversion of the existing rail lines has not been
completed till date.

Sir, the survey for the new railway line between Jogighopa-Amingaon via
Barpeta was done recently. We are thankful to the hon. Railway Minister that the
survey has been completed. But we want an assurance from the hon. Minister that
the Budget provision for commissioning of this project will be provided during this
financial year.

Sir, there was a proposal, in the last Budget Session, that Bongaigaon would
have an industrial park. But, till date, nothing has come out. I want to request the
hon. Minister to look into this proposal, and this proposal should be implemented.
Again, | want to mention about rail line beyond Bongaigaon station up to Srirampur
station, including Kokrajhar coming under Alipurduar Division. Sir, the law and order
situation in our region is very deplorable, and, Kokrajhar district is badly affected
due to this situation.
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So, I would like to suggest the hon. Minister to include Kokrajhar district in
the Rangiya Division so that it gives better administrative upper-hand and more
effective and immediate action can be taken during difficult times. So, my request is
to include this area up to Srirampur should be brought under Rangiva division.

I have requested or various occasions with regard to stoppage of South-
bound and Howrah-bound trains at Bijni and Pathsala Railways Stations. Sir, the
Bijni and Bajali are the sub-divisional headquarters in the State of Assam. The hon.
Minister will be kind enough to make a favour in this regard as it is a long-standing
demand for the last 25 years. So, I once again request the Minister to announce
stoppage of South-bound and Howrah-bound trains at these railways stations.

Sir, I have one more request to make. Sir, it is with regard to the NE Express
Train No. 12505. Earlier it used to go to New Delhi Railway Station, but, now, it has
been shifted to the Anand Vihar Railway Station. We request the hon. Minister to
retain its stoppage at New Delhi Railway Station.

Sir, there is one more proposal which has been moved on earlier occasions. It
is regarding re-naming of the Puri Express as Sankardeva Express, and, another
proposal is that the newly introduced train between Howrah and Dibrugarh should
be named after Dr. Bhupen Hazarika. Sir, time and again, we have requested the hon.
Minister to take a decision on it as naming of these trains does not require any
budgetary provision.

Sir, a Duronto train for the North East between Mumbai Central and Guwahati
should be introduced. Duronto trains have been provided to almost all the regions
of the country. Only our State has been deprived. So, I request the hon. Minister to
provide us a Duronto Train between Guwahati and Mumbai. Thank you very much.

THE VICE-CHAIRMAN (PROF. PJ. KURIEN): Thank you, Mr. Kumar Deepak
Das. Now, hon. Railway Minister to reply.

THE MINISTER OF RAILWAYS (SHRI MUKUL ROY): Sir, at the outset, 1
would like to express my sincere thanks to the hon. Members who have participated
in the discussion on the Appropriation (Railways) No. 3 Bill. Sir, in all, 27 hon.
Members made valuable suggestions. Sir, I assure you that these suggestions will
receive my utmost attention, and, I will take appropriate action on each one of them,
wherever feasible.

Sir, you can appreciate that during the last three to four hours, we have
received suggestions from, at least, 27 hon. Members. It is not at all possible for any
individual to give all the replies at once. Sir, that is why, I would also like to assure
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the House that 1 would be personally responding in writing individually to all the
points raised by the hon. Members on the floor of the House. (Interruptions)

THE VICE-CHAIRMAN (PROF. PJ. KURIEN): That is very good. I think, all
the Members would be satisfied.

SHRI MUKUL ROY: Sir, Indian Railways is a vast organization spread over 17
zones and 9 production units, which is served by a committed workforce of more
than 14 lakh employees. It is through their efforts that in the year 2011-12, we could
achieve the loading target of almost 970 million tonnes. Through its vast network
spread over 65,000 route kilometers, the Railway carries more than two crore
passengers per day. An incremental loading of 48 million tonnes could be/achieved
along with an improvement of six per cent in punctuality and seven per cent in
safety performance as compared to the year 2010-11. For the year 2012-13, we have
set an ambitious target of 1,025 million tonnes. The task for the future is cut out
with the target of lifting 1,405 million tonnes of freight traffic and carrying 11,700
million passengers in 2016-17, which is the terminal year of the Twelfth Five Year
Plan.

The Standing Committee on Railways has also made wvaluable
recommendations relating to the Railway Budget. The Ministry will consider the
views and recommendations of the Committee earnestly and take action as required

in a time-bound manner.

The Demands for Grants amounting to Rs. 2,42,076 crore are being sought to
cover expenditure for financial year 2012-13, including the Vote on Account of
Rs. 41,834 crore already approved by Parliament in March 2012.

Sir, former Minister of Railways Mamata Banerjee gave the Indian Railways a
much needed road map in the form of Vision 2020 Document. She envisaged that the
Indian Railways would cater to the needs of the people across the country and
strive for inclusive growth by providing rail connectivity to the farthest corners of
this vast nation. I salute the core objective underlined in her vision to take the
Indian Railways on a new path of high growth. I am committed to take forward this
agenda. I would also like, to place on record my sincere and deep appreciation to
the entire railway family across the spectrum for their hard work and round-the-clock
efforts in keeping the wheels of this great organization, which touches the lives of

every Indian, moving.

I intend to galvanize efforts towards mopping up resources through non-tariff
measures to fill the gap created as a result of measures announced by me carlier to
provide the much needed relief to passengers travelling in Second Class, Sleeper
Class, AC -3 tier and AC Chair Car Classes.
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Renewed thrust will be given to PPP initiatives that are in the pipeline and
these would be taken forward on a fast track to augment conventional sources of
asset creation. I feel that advertising, as a source of earning, has not been fully
exploited. Considerable potential exists due to the prominent locations where our
stations are located. There would be a focused approach for utilising the vacant
land and air space available with the Railways, while fully complying with the norms
laid down by the Government.

The Vision 2020 Document envisages elimination of accidents on the Indian
Railways in the next ten years’ time. Hon. Members would have noted that safety
has been provided a definite thrust. I would, from my side, assure this House that
the safety initiatives already proposed would be implemented. Resources required
for the purpose would be mobilised and deployed. As the hon. Members are aware,
it is accidents at unmanned level crossings that are the main cause for concern.
Even though negligence is invariably on the part of the road-user, the Railways feel
duty bound to address this issue proactively, to avoid the untold misery caused to
many families. Therefore, the commitment to eliminate unmanned level crossings in a
time-bound manner would be pursued with vigour. I am happy to share with the
hon. Members that as against 20,786 unmanned crossings existing on the Indian
Railways in 1995, the number has been progressively brought down and stands at
13,471 at present. Keeping in view the safety requirement, the number of manned
level crossings has increased from 15,435 to 18,315 during the same period. The
construction of ROBs/RUBs is also being given a major thrust to replace these
crossings. To accelerate the pace of their construction, the Railways would nced a
higher share from the Central Road Fund. I can assure that all the unmanned level
crossings will be manned or eliminated through RGBs or RUBs within a period of ten
years.

Special efforts would be made in the arcas of track renewal, bridges,
signalling and telecommunication works, rolling stock and freight terminals, which
will help in realising the vision of transforming the Indian Railways into a
technology-friendly modern organisation.

Sir, the hon. Members will agree that the Railways are playing a significant
role in development in the country by providing rail connectivity to the remote,
backward and tribal regions. Sir, Railways should not be treated as a commercial
organisation. It has got some social commitments. So, we have to take some projects
which are not commercially feasible. But, we have to take them up for the sake of

social commitments. Even when such works are not purely justified on financial
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considerations, we, in the Railways, deem it our duty to take up such projects which
are necessary from the socio-economic angle. Further, the Railways are the most
environment-friendly mode of mass transport. For sustained growth of railway
network, large investments are required. To augment resources for execution of such
projects, we have been requesting State Governments to come forward for sharing
the cost. The response from the State Governments has been quite encouraging. Our
efforts of engaging with the State Governments would continue.

Some of the hon. Members have pointed out that very low funding has been
given to some new works included in the Budget 2012-13. T wish to clarify that
whenever a new work is included in the Budget, the outlays for the first year are
usually low as the funding needs are not high mainly because certain preliminary
activities have to be undertaken after sanction of the project. However, 1 assure the
hon. Members that if a particular new project requires more funds, than the
provision already made, all efforts would be made to provide the same.

Despite our resolve to augment internal resources, the expansion of rail
infrastructure would not be possible without sustained and sufficient budgetary
support from the Government. The 12th Five Year Plan has been proposed with an
outlay of Rs. 7.35 lakh crore out of which Rs. 2.8 lakh crore is to be received
through the budgetary support. Sir, the Indian Railways have a large shelf of
sanctioned projects under execution. The value of such projects is over Rs. 4 lakh
crore., including those under rolling stock and machinery and plants programmes.
Since resources available to the Ministry of Railways to execute these projects are
limited, completion takes a long time. Members have also raised the issue of
capacity constraints both in passenger and freight segments. I would humbly
request the Finance Minister and the Prime Minister, through this august House, to
sufficiently augment the budgetary support so that the Railways are able to meet the
growing transportation needs of the economy thereby fulfilling the aspirations of the
people. In fact, I would urge that a one-time sanction of funds from the Government
be considered so that the Railways could execute their sanctioned projects in a time-
bound manner, thus creating capacity and improve their revenues. This would be in
the overall interest of the economy as the additional revenue becoming available
would reduce the reliance of the Railways on further support from the Government.

I would inform the hon. Members that we are in the process of seeking
support to our proposals through an innovative scheme, that is, the Pradhan Mantri
Rail Vikas Yojana.

Provision of rail connectivity to the North-East is a priority area for us. The
hon. Members are also aware that new line projects connecting Capitals of all eight
States in the North -East have been sanctioned and the work is in progress. Of the
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21 surveys announced during the last two Budgets, twelve have already been
completed and nine are in progress. 18 projects of new lines, gauge conversion and
doubling are in progress in the region, of which 10 are national projects. Hon.
Members have raised concerns about the slow progress of projects in the North-
Eastern Region. I can assure the august House that strengthening and expanding
the rail connectivity in the region will continue to be taken up with renewed vigour
being a top priority and focus area. I would also seek active assistance and support
of the State Governments for completion of final location surveys and in expediting
the land acquisition for the projects. (Interruptions)

SHRI P. RAJEEVE (Kerala): Sir, I have a point of order. He is reading. Is it
allowed?

THE VICE-CHAIRMAN (PROF. PJ. KURIEN): Minister is permitted to read.
(Interruptions) Minister is permitted to read.

SHRI MUKUL ROY: A generous support from Ministry of Finance for funding
these national and strategic vital projects will help the railways to complete them in
a time-bound manner. Sir, some hon. Members have raised concerns about the
progress of the gauge conversion work on Lumding-Silchar section. This project had
suffered a setback at initial stages on account of difficult terrain and high incidence
of militancy. However, thanks to untiring efforts of the staff and officers of the North
East Frontier Railway, the work is now progressing well and is targeted for
completion by December, 2013, Similarly, I am happy to share with the august House
that the work on Bogibeel bridge across the Brahmaputra is now progressing well
and is targeted for completion by December, 2015. Apart from that, after this Session
is over, I will personally go to Guwahati and sit with all the elected Members of the
North Eastern Region, along with the Railway officials and see how the problem can
be solved.

The works of mega bridges over the River Ganga at Patna and Munger are
progressing satisfactorily. We have allocated Rs 120 crore for each of these bridges
in the current year. We hope to complete them in next two years.

The hon. Members are aware that the operating ratio at the end of 2012-13
has been projected at 84.9 percent, which represents a quantum improvement over
95 per cent in 2011-12. T wish to share with the august. House that the best ever
operating ratio recorded by the Railways was 74.7 per cent in 1963-64. Thereafter, the
operating ratio has always been higher, with spikes in the years of implementation of
the recommendations of successive Pay Commissions. I am confident that we shall
be able to keep the operating ratio at healthy levels in the coming years.
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Some of the Hon. Members have expressed concern on the current financial
position of the Railways. The position has been compared with cash surpluses
before dividend generated during the period 2004-05 to 2008-09. The position in this
regard was adequately discussed in the White Paper brought out in December 2009.
I wish to remind this august House that the main reason for present financial
position of the Railways is the additional burden placed by the Sixth Central Pay
Commission. The cumulative impact till the end of 2011-12 has been over Rs 73,000
crore. Besides., the downturn in the economy has also been a factor. I assure the
august House that I am constantly striving to improve the financial position of the
Railways at the earliest.

Sir, continuing with our commitment to green initiatives, I am happy to share
with the Hon. Members that the thrust on electrification of railway routes has
vielded good results. Electrification of 975 route kilometres was achieved during
2010-11. During 2011-12, the target of 1,110 route kilometres plus 220 track kilometres
has been achieved. We have fixed an even higher target of 1,500 route kilometres for
the current year, which we are confident of achieving successfully.

With a view to increasing the Railway’s share of freight traffic presently
moving by road, we are actively pursuing introduction of innovative inter-modal
technology, Road Railers, on our network. These have been specifically designed to
run on railway track on convention steel wheels and also on the road on pneumatic
tyres. A pilot project on trial basis is being taken up on Delhi-Chennai sector to be
extended later after successful implementation.

The Railways is also formulating a policy on ‘Roll-On-Roll-Off” (RORO) and
its implementation will enable moving of road freight vehicles on flat rail wagons
resulting in faster and environment—-{riendly transportation. These initiatives would
not only save fuel consumption but would also provide a comprehensive transport
logistic solution. The Railways intend to pursue these as a thrust area. Sir, hon.
Members have also raised the issue of overcrowding at reservation counters and
inaccessibility of Railways’ e-portal for booking of tickets in the opening hours. E-
booking of tickets is increasing at a rapid pace and currently it is 46 per cent of the
total reserved travel booking. In order to address the problem of inaccessibility and
slow down of the system and increasing demand for e-booking, a new project at a
cost of Rs. 55 crore has been included in 2012-13 for upgradation of the web-portal
and CRIS will be responsible for development, expansion and maintenance of the
portal. The proposed upgradation of the e-ticketing portal will cater to booking of 1
million tickets per day.

I am sure with its implementation, our valued passengers will immensely

benefit from them.
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Sir, the Railways have been providing quality packaged drinking water. Rail
Neer, to our valued customers. The Railways: are expanding the production capacity
for Rail Neer, and three plants for packaged drinking water are already functional.
One more plant at Ambernath is being set up. The Railways would also be setting
up six more plants at Ambala, Amethi, Mal, Nasik, Farakka and Cheriyanad following
the PPP model.

A large number of vacancies in the Railways has been a cause of concern for
hon. Members in the past. I am happy to share with the august House that the
Railways have initiated action to correct the position. After streamlining the process
of recruitment, like conducting the examination on the same day, setting up of
question papers in regional languages, waiver of examination fees for women,
minority and economically backward sections, a recruitment drive was launched, and
about 75,000 candidates, including about 1,400 in the RPF have been recruited. In
the financial year, 2012-13, about 1,44,000 candidates, including about 12,400
candidates in the RPF, are proposed to be recruited. I can assure the house that the
present recruitment drive will ensure manning of all safety category posts and will
also cover posts reserved for the S.C., S.T. and the OBC categories and also for
persons with disabilities.

Sir, hon. Members have repeatedly underlined the need to make the Ministry
of Railways more responsive to issues highlighted by them. I wish to state that the
Ministry accords highest importance to views, suggestions and demands received
from the hon. Members. Written references from the hon. Members are invariably
replied to. I assure the august House that I arn committed to bringing about a
culture of even higher level of sensitivity and urgency amongst my officers in this
regard. Sir, some Members have also mentioned that certain projects had been
announced in the earlier Budget, but these have not been implemented. I can assure
them that all the projects will be taken up and fulfilled within a very short period. In
between, time on train stoppage, which I recollect, has already been given.

I would like to once again thank the hon. Members for their valuable
suggestions and immense support given to the Railway Budget, and 1 would
conclude by requesting the House to return the Appropriation Bill.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Now, I put the motion to vote
...(Interruptions) it is over. Whatever you want to know from him, you can write to
him...(Interruptions) The hon. Minister has very kindly said that he would reply to
the queries of each of the Members. You may please write to him. He will reply. That
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is the solemn assurance given in the House. So, hon. Members can write to the
Minister, and he will reply.

Now, I put the motion to vote. The question is:

“That the Bill to authorise payment and appropriation of certain sums
from and out of the Consolidated Fund of India for the services of the
financial year 2012-13 for the purposes of Railways, as passed by Lok
Sabha, be taken into consideration.”

The motion was adopted.

THE VICE-CHAIRMAN (PROF. P.J, KURIEN): We shall now take up Clause-
by-Clause consideration of the Bill.

Clauses 2 and 3 and the Schedule were added to the Bill
Clause 1, the Enacting Formula and the Title were added to the Bill.

SHRI MUKUL ROY: Sir, I move:
That the Bill be returned.
The question was put and the motion was adopted.
The protection of children from Sexual Offences Bill, 2011

THE MINISTER OF STATE OF THE MINISTRY OF WOMEN AND CHILD
DEVELOPMENT (SHRIMATI KRISHNA TIRATH): Sir, I move:

That the Bill to protect children from offences of sexual assault, sexual
harassment and pornography and provide for establishment of Special
Courts for that of such offences and for matters connected therewith or
incidental thereto, be taken into consideration.
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